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{Shri Bharucha)

Speaker may, in order to avoid repe-
tition of debate require members
desiring to take part in discussion on
an Appropriation Bill to give advance
intimation of the specific points they
intend te raise, and he may withhold
permission for raising such of the
points as in his opinion appear to be
repetitions of the matters discussed
on a demand for grant or as may not
be of sufficient public importance.”

The hon. Member is new and I did
not insist upon this rule. Anyhow,
it is not a matter of such administra-
tive policy or public importance
which should be raised. It is a matter
of detail.

Shri Barucha: 1 shall not press.
Mr. Speaker: The question is:

“That the Bill to provide for
the authorisation of appropriation
of moneys out of the Consolidated
Fund of India to meet the amounts
spent on certain services during
the financial year ended on the
31st day of March, 1854, in ex-
cess of the amounts granted for
those services and for that
year be taken into consideration.”

The motion was adopted.

Mr. Speaker: The question is:

“That clauses 2 and 3 stand
part of the Bill”

The motion was adopted.

Clauses 2 and 3 were added to the
Bill.

The Schedule, Clause 1, the Enacting
Formula were added to the Bill

Shri T. T, Krishnamachari: 1 beg to
move:

‘“That the Bill be passed.”
Mr. Speaker: The question is:

“That the Bill be paased.”

The motion was adopted.

GENERAL BUDGET-—-GENERAL
DISCUSSION-—Contd.

Mr. Speaker: The House will now
proceed with the general discussion of
the General Budget. Shri Banerjes
will continue his speech.

Shri S. K. Benerjea (Cooch Eehar):
While I mentioned yesterday about
the problem of common teaof North
East India and this is due to the fact
that our cost of production of tea is
greater than the common tea of East
African territories and further they
have no export duty. The only door
open to North Indian producers of
tea is to increase the consumption in
India and we believe that this con-
sumption can be easily increased by
over 100 million 1bs. within  the
Second Five-Year Plan The present
consumption of tea in India s about
200 miltion 1bs. If we fail to ircrease
our internal consumption, the produ-
cers will have inevitably to curtail
the production. The reduction of
production of tea is contrary to the
accepted principle of the Govern-
ment of India. If the curtailtnent of
production is heavier than it was
last year, I am afraid some of the
small tea estates would have to close
down and this would result in heavy
unemployment.

Sa, I request the Finance Minister
to ¢xamine the problems Dbefore he
comes to a decision finally of impos-
ing this Excise tax.

In my constituency there is a great
problem of rehabilitation of rcfugees.
It is not only the problem of my con-
stituency alone, but it is a problem of
the country as a whole. These re-
fugees have no income, but t'iey shali
have to bear the brunt of the Excise
tax. This is an additional burden on
them 1 know both the Central and
State Governments are quite alive of
the situation and are doing their
best to rehabilitate them. I must
mention here about the abnormal
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rise in the price of rice and other
cereals. If rice is made avaitlable at
a reasonable price, the people in my
constituency will be very happy, but
if on the other hand rice is not sup-
plied and wheat is supplied instead.
I think they will take it but with
great reluctance.

I know that our Finance Minister
is slive to the situation and here I
will quote the words which he spoke
in the Rajya Sabha on the 23rd May
1957:

“We are not in a position to
rehabilitate them and one mistake
that we made was followed by
another and today the problem is
there in all its grimness, an easy
plaything for my hon. Membeors
opposite who hope that we ghall
fail again and, therefore, that
Bengal might become Kerala. I
admit the fact that we have fail-
ed. I could tell this House that
we are going to make ancther
earnest attempt because we shall
not allow, as my hon. friends have
said, Bengal to become Xerala.”

When we have got this cavegorical
assurance from our Finance Minister
I do not like to argue this matter any
further. With these words, I support
the taxation proposals of our Finance
Minister.

Acharya Kripalani (Sitamarhi):
Mr. Speaker, I believe that the
Finance Minister has a right to
make his tax proposals to this House,
but I very much doubt if he has the
right to insult the intelligence of the
House, telling the House that he has
produced a Budget which is going to
take us towards Socialism. I do not
know what type of Socialism he has
in mind; is it the Socialism that is
grown in the Congress after Indepen-
demce and to which he on account of
his official position has been convert-
ed. We know what Socialism means;
it means at least two things. It means
that the instruments of production
be in the hands of those who use the
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instruments or in the bands of the
public or in the hands of the State.
Another thing is that Socialism stands
for equality. I do not find cither of
these two objectives in this Budget.
It does not lead us in any of these
two directions. The instruments of
production are largely in the hands
of private individuals who work for
their own profit. So far as cquality
is concerned, I agree with the figures
that were given by Mr. Dange that
there is greater and greater disparity
between the profits of the industriali-
sts and what the poor labourers get.

It is said that this Plan involves
great cost and the present gcnera-
tion of people should bear it for the
good of the future generations. That
is an understandable proposition. But
the burdens placed upon the present
generation may be so great and sc
damaging that they may cripple the
future generations. No Government
Solicitors of the peoples’ welfare
should impose such unbearablz bur-
dens upon the people. Then it is
taken for granted that planning is
Socialism. We are told that because
there is a plan, the condition of the
masses will improve. These are pro-
positions which do not bear scrutiny.
You can even plan your country into
damnation. Some countries in Europe
have been planned to damnation. The
revolts in East Germany, in Hungary
and Poland were caused because the
people were suffering, because the
cost of living had gone up. This was
because of the plans that were plac-
ed before these countries. They were
absolutely wrong. And, in what es-
sentials were they wrong? They
were wrong because they laid over
emphasis upon the capitalist indus-
tries. These plans overemphasised
heavy industries to the neglect of
consumer industries and to the neg-

. lect of agriculture.

Sir, it is not a question whether
the plan will give plenty to the
future generations, but whether the
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plan is good or bad. If it is a bad plan
it will endanger the good of the
country. For making a good plan,
you have to take into account the
populatiori of the country. You have
to take into account the guestion of
employment and you have to take
into account as to how much of fresh
burdens the people can bear. Further
you have to take into account the
relationship between agriculturo and
industry. You have then to take into
account the relationship between the
heavy and consumer industry. All
these factors should be taken into
consideration. It is because all these
factors were not taken into consi-
deration that we find difficulties now.

What type of advisers did we have
while we formulated the plans? Our
advisers were the Russians who car-
ried out their plans after liquidating
thousands and millions of people.
There were other advisers. There
was an adviser but I have forgotten
his name.

An Hon. Member: Kaldor.

Acharya Kripalanj: He came from
Poland. I do not remember his name.
If we have such 'advisers our planning
will only be what it is at present.

We are told that the targeis of the
plan will anyhow be fulfilled whether
we have money or not, whether the
plan is properly conceived or not,
whether it is a balanced plan or an
unbalanced plan. I know that our
plans always succeed and they emi-
nently succeed. Our First Five Year
Plan has eminently succeeded. It
eminently succeeded even though
only two-thirds of the money provid-
ed for it was spent. We were told
a couple of years back that the coun-
try is self-sufficient so far as food is
concerned. All that had been done
hy the plan. How does it happen that
when one-third of the money  re-
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mains unspent the plan has succeed-
ed? These plans, Sir, succeeded only
in the Secretariat. The secretaries,
though they may not know other
things they know how to compile re-
ports. They compile reports and
they write memoranda and if you
read them you will be convincad that
things have been done; and these re-
ports are published in every paper.
There is another thing which our
Ministers have learnt and thut is,
‘statistics’. By these statistics you
can prove logically and conclusively
to the starving man that he 1s not
starving. You can prove by statis-
tics that the income of the country
has risen, that the average income
has risen and yet if the man stil}
feels that he is starving, you can
prove to him that it is only his illus-
ion. It is no use arguing further
about. Statistics are there: when
the man is starving our lcarned peo-
ple say that starvation is an illusion.
Statistics are only reality. Any plan
can succeed if our secretaries and
statisticians are there. That is not
all. Then we are getting periodically
distinguished quests from outside.
They come here and tell us that ve
are doing marvellously vell. They
say that no country in thz world has
prospered as well under democracy
as India has. They say that India is
the greater democracy in tne world
and the experiment there must be
watched. It is the same case whe-
ther the honourable guests come
from Russia or America, ahether they
come from the communist or the
capitalist or free-enterprise countries
of the world. The Americans may
criticise us in their country for
something or the other but when
they come here they tell us
that we are doing marvellously
well. No country could have done so
well. Our Prime Minister often tells
this House that no country in the
world has done so well as we have
done. So, why should there be any
anxiety about the success of our Plan?
It will anyhow be fulfilled. Not only
it will be fulfilled, but it will be more
than fulfilled. Why then trouble the
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poor people with excise duties and the
rest of it?

Liet ps howgver see if these new.im-
paorts are going to help the Plan in
any way. I am afraid that the money
that is being raised by these taxes will
be gpent for ndmm;str.tlon—eivu and
mxhtary And, I sm strengthened in
my belief by what an economist has
said. Unfortunately I have forgotten
his jnitials.

Shrimati Tarkeshwari Sinha (Barh):
V. K. R. V. Rso.

Acharya Kripalani: There are so
many initials before his name that I
have forgotten them.

Shrimati Tarkeshwari Slnhx- The
pldan has got rirore 'iMitials.

Acharya .Kripalani: Yes. Shri Rao
whq has sometimes beeti patronidéd by
the Government of Ihdia ~says that the
present jmports’ will cover merely the
enhanced expenses of the Central Gov-
ernment en civil and military adminis-
tration. 75 per. cent of the new i
ports will e used for tnmtary“pm-
poses. There has been a 25 per cent
ingrease in the mlh.tary budget swal-
lowing almost a half '6f our revenues.
This, Sir, is done by a country which
believes in wuniversal peace. This is
done by a country which believes in
the doctring that war solves no prob-
lems. whose leaders beheve that you
cannot undertake a war even for legi-
timate purposes of freeing our own
peqple as in Goa, who believe in
Panch Sheel and who ,believe that on
no account can one go to war. T say,
this' is not right; this is not correct.
We use bl.g words but we gre hypo-
crites.. We talk of universal peace on
the one hand and on the other we
increase our military expendituré. A1l
the while. we call o ves the great
disciples, of Gandhux f there is need
for more. mgney., abgut one-third of
what..is /bging, spent now . ‘o ‘be
saved. It is uppoeplble ;ot Ina:a 18 #im
a. military race sg, m new‘!
bours, are concayned.

- wasting our mongy.
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(Kakinada-Re-
Shall we do

Bhrl B. 5. Marihy
Castes)

avclay w%: the ariny?

Aehun Iﬂmﬁ. ‘Are we, with
this army,' gaing to defend the people"
of india when there ‘are nations who
have atbrfiic and ‘hyidrogen weapons?
It is inipossible to do so. If, for their
liberty, nations were to rely wupon
their armed forces, I am afraid no
country except Adnerica and. Russia
would be free.

You will have’ to tely upon the pat-
riotism of your people. You will have
to rely upon the unity of the people:
You should see that there is no dis-
content among the people. You wilt
have to réply upon the equalities that:
vou establish between man and man;
class and class. T think that the ex-
penses on our army vcould proftably
and progressively be diminished.
There are peodple who talk -#bowt
Gandhism not Icnowxnz what they are
ta!kmg about )

It is quite piam that ,the PLnn, can-»
not rely upom. -increased. uxasxon
Evién professpr Rao, whatever be his
initials, has said that the capacity of
our. people to bear taxation ‘is - very
limited. - Maving said all this, 1, do net
know how he :upporta the Finange
Mimster , ) .

deei‘nment is however ' debermnwd
to carry on ‘this Plan. How eatr it do?
There is only bne way—that of defieit
financing. ‘This is & very respectable
economic term but' the comsmon peow
ple do riot call it by that 'respectable
economic ‘and scientific term. - They
call it the incresse@ activity of the
Goverriment - Press at Nasik. or they
call’ it nfiation. ' Infldtioriary trends
are there for anybody to see. If we
had ‘any doubt, we ‘heard. it trémn the
horse’s mouth. Wheti the Food Minis~
ter was told that there was not enough
food in thé country to go rousd, he
said 'that tirere ‘was More than enough.
“Ther, h¢ was asked: what was. :the
di?ﬁcdlt'y" He saidt' Yhe diffculty was
at;on The PinghAce Minister wonkd
ROt AcoEpt that! thére 'is wizenidy. infla-
t.ion an& t!iat fhe‘ pﬂm M lnod lnd
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other articles are rising. Would it not
be better if they decided these ques-
tions in the Cabinet and did not bring
them here? Of course, even if they de-
cide in the Cabinet, it will leak out.
Even our Budgets leak out. But, then,
it will be a known secret. It will be a
secret after all. We want to know
whether we have to believe the Fi-
nance Minister or the Food Minister
in the matter of inflation.

Meagre as is the capacity of our
people to pay fresh taxes, I think the
Government, for a national purpose,
is entitled even to squeeze them fur-
ther. But, what Government? That
Government, only that Government,
which has shown that whatever money
is given to it is utilised economically,
and profitably, that there is no leakage
in the administration, and the admi-
nistration is carried on efficiently.

‘This brings me to the question of
inefficiency and corruption in the ad-
ministration. It is admitted that in
the lower ranks, there is corruption. I
need not prove it today. I am very
glad that it is proved by one of the
ex-Ministers. At long last, Rajkumari
Amrit Kaur has re-learnt the secret
virtue which Gandhiji taught her—the
virtue of truth. Truth always comes
out in this House after they (the
ministers) have fallen out. Truths
came out about the Cabinet when the
late Shri Syama Prasad Mooker-
jee resigned; it again came out
when Sri Mathai resigned; it
again came out when  Rajaji
resigned; it recently came out when
Deshmukh resigned. Again on that
day it came out when Rajkumari
Amrit Kaur spoke. Again it came
out when Tyagi spoke. I am indeed
waiting to see what our Bengali fri-
end, Shri Guha, (ex-minister) has to
say about this corruption in the ad-
ministration. Let the Government
say that there is no corruption in the
higher ranks. But, it has been ad-
mitted that there is corruption at
lower levels. Who carries on the
administration? It is at the lower
levels that most of the administration
is carried on and when the lower
levele are corrupt, your schemes can
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not be carried out efficiently. Let
us, Sir, see and judge for ourselves
whether there is corruption in higher
ranks or not. I hear that there was
an official committee appointed to go
into the affairs of the Damodar Valley
project. Then there was another offi-
cial committee appointed to go into
the affairs of Bhakra-Nangal project.
Then there was yet another com-
mittee appointed for Hirakud. Unless
reports of their enquiry are placed
before the House, we cannot believe
that there is no corruption, whether
in the lower ranks or in the higher
ranks. Why is the Government con-
cealing those reports? What is there
that makes them not to place them
on the Table of the House?

Pandit Thakur Das Bhargava (His-
sar): They admit.

Acharya Kripalani: At the higher
levels they do not admit. If they
admit it, why do they come for
enhanced taxes? Why do they not
stop corruption?

Pandit Thakur Das Bhargava: Some
engineers have been punished.

Acharaya Kripalani: What is the
use of prosecuting one or two? How
many engineers have been punished
and for how many years? I had the
chance to be in the Public Accounts
Committee and I know that when-
ever the question of a big official
came, they would refuse to give the
name even. Let the names be publi-
shed; let the punishments awarded
to higher officials be published. There
may be a stray case or two, but gene-
rally the high officials are considered,
as I said on a former occasion like
the Caesar’s wife, and they happen
to be like Caesar’s wife.

So far as their efficiency is con-
cerned, Mr. Tyagi told us that there
was great room for economy in the
administration. He said that he was
able to save Rs. 15.72 crores merely
in petrol, rationing and transport.
Remembering that Mr. Tyagi was
only a semi-Minister, a full Minister
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can do much better. Shri Anthony
told us that in the railways, where
one man was required previously
24 persons are required today. In a
very illuminating review of the ad-
ministration in railways, Mr. Feroze
Gandhi quoted from the Thirteenth
Report of the Estimates Committee,
1955-56. That report says that on
the broad gauge, “had efficiency been
maintained in 1954-55 at the best
performance of the previous years,
the traffic moved in that year could
have been moved with 7,670 wagons
less,” and this means Rs. 10§ crores
capital is considered to have remain-
ed unutilised. On the metre gauge, the
report says that ‘“combining the per-
formance of maintenance as well as
traffic movement, a total of 5,500 wa-
gons may be treated as unutilised
during 1853-54 and 1954-55" and
the value of unutilised capital comes
to Rs. 5.5 crores. As regards loco-
motives, the traffic actually moved
in 1953-54 and in 1954-55 could easily
have been moved with only 7|8th of
the number of engines actually on the
lines, so that 650 broad gauge engines
have been kept on the line without
doing any work.

Mr. Speaker: There is a separate
Railway Budget.

Acharya Kripalani: Yes, I am
sorry. I am only giving an example
of the efficiency. All this comes to
Rs. 48 crores of capital remaining
unused.

Mr. Speaker: All that I am point-
ing out is that the Railway Minister
will not be participating in the de-
bate to answer any of these charges,
even though they are quoted by way
of lustration. If there are any
others he can find in the general
Budget, he may give.

Acharya Kripalani: There are maxx
others; in the Estimates Committ

they all come out. Taking the Finance
Department itself, it is said that in-
come-tax evasion amounts to Rs. 576
crores. This is the estimate of an
expert professor that was sent for
fram outside at considerable expense

by the Government af India. But the
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authorities also admit Rs. 224 crores.
Cannot this income-tax evasion be
checked? If it were checked, the
Finance Minister need not make him-
self unpopular by bringing such a
popular Budget as he has done be-
fore us. Not only this; big companies
and big capitalists get exemptions on
many grounds. If all these exemp-
tions are taken away, at least if some
of them are taken away, about Rs.
100 crores would be saved.

Then, there are many cases of ex-
penditure on which savings can be
made. After independence, whether
in Delhi or in State capitals, there
is a fleet of what are called staff cars.
They are used for official wpurposes;
but they are more often used for
non-official purposes. All the offices
are connected with telephones and
half the directory consistz of num-
bers of officials; yet they require these
cars. They have peons at their dis-
posal who are provided with cycles;
yet they require these staff cars.
What are these staff cars re-
quired for? Even if some officer
is obliged to go to another officer, he
can hire a taxi. These cars cost at
least Rs. 20 to Rs. 256 thousande as
capita] and then you have to keep a
driver, purchase petrol and too
often they go out of order.

The Prime Minister himself says,
this Government is run by a plethara
of committees and conferences. These
conferences are generally held in
summer and they are often held at
hill stations: more often they are
held in Kashmir. Recently there was
a conference held in Simla of com-
munity officers....

Shrimati Tarkeshwari Sinha:
Mussoorie.
Acharya Kripalani: .... Musgoori.

The most expensive and the most
fashionable hotel was wholly ocvu-
pied—it was reserved—for ' these
officers. These officers have (0 woik
in the villages; they have to increase
food production. In the evening all
these officers had tea parties, dinner
parties, dance parties and drama par-

PESIE ¥
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dance parties are meant to advance
their culture, as if* anybody can put
culture in officials.

An Hon. Member: Folk dances.

Acharya Kripalani: Yes; folk
dances, but they cost money all the
same.

Whether in the Centre or in the
States, there is a continuous expan-
sion of the ministerial cadre. it is
supposed that only one minister has
been increased; but, the minister has
a tail behind him. This tail consists
of secretaries, joint secretaries, deputy
secretaries, assistant secretaries and
private secretaries. Then there are
the posse of clerks, any number of
chaprasis and so on. It is very
strange that when our adminis-
tration was being carried on before
with six or seven people, now 30 or
40 people are not enough, and we are
told that we are running a very eco-
nomic administration.

Then there are high officers whose
performance is only nominal. Fhey
are only decorative. We wused 1o
have Governors in the past: but lhey
governed. But what do our Gover-
nors now do? The previous Gover-
nors were the representalives of an
imperial government and¢ they need-
ed military paraphernalia, military
guards; they needed military A.D.Cs.
Why should these Governors of ours,
who do not govern, who are mnot
representatives of an imperial gov-
ernment, need AD.C’s, why should
they need military guards, why
should they need houses that occupy
a square mile in big cities? Ganchi-
ji had said, that these houses affer
indepéndence would be turned into
hospitals. Sir, we have turied them
into rest houses for weary and ex-
hausted politicians and for those who
have failed to come up in the elec-
tions. If our politicians whe are
weary and old do need rest and I
suppose most of us require rest—. ..
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13 hrs.

Shrimati Tarkeshwari Sinha: Rest
houses are as good as hospitals,

Acharya Kripalani: As good as hos-
pitals for one exhausted individuai.
My sister does not see the difference
between a hospital for one and a hog-
pital for the poor. All the cld pomp
and paraphernalia is kept up, pomp
and paraphernalia to which cur poor
Governors are not used. They do not
know the niceties of these things. If
you will excuse me, Sir, and the
House will not laugh, I will give an
example of a lunch that I had in one
of these Government houses. I mean
no disrespect to these Governors.
They are my friends, they havz been
my old colleagues, and I do not even
want to be disrespectful to & persen
who invited me. But I will describe
to you the lunch. We were oniy twe
people, myself and a friend of mine.
What we got was a printed plan of
the dining room with the table i it.
It also indicated the seats assigned to
the two of us. The kind host was
going to dining room with one guest
on one side and the other guest on his
other side. He went with us an.d teook
us to the table; yet the printed plan
was there in our hands. When I
reached the table I found that our
name cards were also on the table.
There could have been no mistake
about our seats as we were only two;
we could only sit on each side
of our host. Then there was
the menu card. ‘What was
there on the menu card? I read it.
It contained these items; chuval
(rice), arhar ki dal, tomatoes,
potatoes, peas, bhengan ka bhaja and
some kind of ice cream. I began to
search for tomatoes, potatoes . and
peas. I did not find them. Then I
found a cup of decoction with a
brown-black colour. I dipped my
spoon in it and there were the pota-
toes, tomatoes and peas. Then I re-
alised that this was our ordinary
thakari consisting of these ingredients.
Most of our Governors are vegetari-
ans. The whole meal was served to-
gether and there were no course.
But the printed menu card was there.
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All this paraphernalia does not add
to our dignity. If we were a little
sensitive, this amount of copying the
foreigners would appear degrading
to us, And it costs us money. Re-
member, for that vegetarian mesl
there were bearers who came in
white gloves. Their white gloves
were more dirty than their hands
would have been, because we do not
know how to use these things.

Mr. Speaker: Were there European
servers during the previous regime?

Acharya Kripalani: Sir, I can un-
derstand European style. I can un-
derstand Indian style, I can under-
stand a combination of the two, but
I cannot understand the meaning of
this slavish following of imperial
pomp and paraphernalia which costs
money to the nation. I have no ob-
jection if these whims are played
by individuals who do not live at
public cost. There is no harm in
that. People may make fools of
themselves as well as they like. There
are whimsical people who do like
that. All the chefs, all the cooks and
the bearers are still there. What is
the chef going to do about this wret-
ched meal, this vegetarian meal?

Shri B. S. Murthy: Did you enjoy
the dinner at least?

Acharya Kripalani: Yes, I enjoyed
the kindness of the host, whatever
the dinner may be.

Shri C. D. Pande (Naini Tal):
Next time you will not be invited.

Acharya Kripalani: My hostess in
the place where I was staying, when
I described to her the meal told me:
“What a fool you are, you went to
that lunch when I had better meals
to offer you here.”

These Government houses are places
of conspicuous consumption. They are
just like hotels for any foreigners
coming in. We must change our
Constitution and do away with these
Governors. They are not needed.
The formal functions that they per-
form can very well be performed by
the Speaker of the House and also
the Chief Justice of the High Court.
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Shri Feroze Gandhi (Rai Bareli)::
What to do with defeated Ministers?

Acharya Kripalani: They meay be-
provided in some other way. They
are of an age when they should take
sanyas and leave their homes. Gan-
dhiji fixed the age-limit for retire-
ment at 50 years for these people.

I also believe that there is absolu-
tely no need for second chambers, at
least in the States. This change we
can bring about, if you really mean
to be economical and not press with
taxes the poor people who do not
get two square meals a day.

Shri Sinhasan Singh (Gorakhpur):.
I would like to bring to the notive
of the hon. Member that a Bill seek-
ing the abolition of second thambers
is shortly coming up Dbefore this
House.

Acharya Kripalani: All right. I
congratulate the Government.

An Hon. Member: Not Government
Bill

Mr. Speaker: The hon. Member-
should conclude now.
Acharya Kripalani: Sir, a little -

more. I would also like that we as
the representatives of the people
should put a little axe on our own
allowances. I am glad that Rashtra-
pathi is reported to have said that he
would be having a cut in his salary
of Rs. 1000. Even the cuts in salaries
can go to Rs. 1000. I take it, Sir,.
that in a country like India there
should be no salaries, whether of’
Ministers or of Government servants,
which should exceed Rs. 2000, and this
must include what are called per-
quisites. Even then the zalarjes
would be at least a hundred times
the wages that an unskilled labourer -
gets in the villages, and he does not
get that wage all the year round.

As you have rung the bell, Sir, I
do not want to tire your patience. I
would conclude my speech. In con-
clugion, I would say that in the past
we have made many mistakes, We-
have not husbanded our resources.
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‘We have neglected our people. Ins-
tead of building hospitals for the
poor, we have built fashionable and
costly hotels at a tremendous cost
running into Jlakhs of loss every
mmonth. Instead of building schools
to appease the natural hunger of our
;people for knowledge, we have built
costly and up-to-date assembly halls
which are rarely wused. Instead of
«encouraging scientists and scientific
iresearch, we have built expensive
national laboratories; and the few
scientists that we already possess
‘have been put in administra-
tive jobs. We have depleted our
sterling balances to the wvanishing
-point by our extravagance and by
our indiscriminate imports and im-
port policies; we call this liberalising
of imports. Our Finance .Minister,
when he was the Commerce and In-
dustry Minister, liberalised our im-
ports. At that time he believed in
free trade. Now, as a finance minis-
ter he is obliged to cut imports.
Wisdom comes to us only wvery late,
and we have destroyed by these im-
ports the Dharma of Swadeshi which
stood us in great stead while we
were struggling for independence.

Our foreign exchange position is
wvery critical, and yet we send polo
teams to England. But even now, if
we are careful and if we husband our
remaining resources, we may yet be
out of the wood. We who are ac-
cepted as leaders of our people must
set the example. I am aware that
before Independence. when we lived
with our people and moved among
them and were one with them in
their joys and sorrows, we were no
less respected or no less loved, than
we are today, when we are strutting
about in our new-found pomp and
glory and power and indulge in cons-
picuous consumption. In so doing
we only demonstrate our want of de-
licacy and sensibility. What is more
damaging to our reputation is that
-with our snobbery we appear to our
people as parvenus and upstarts. Let
us try to get back some of our old
mpride and dignity.
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Mr. Speaker: I now call upon
Pandit Thakur Das Bhargava to speak.
I now give notice for the other hon.
Members whom I shall call upon to
speak, after Pandit Thakur Das Bhar-
gava, They are: Shrimati Tarkeshwari
Sinha, Shri Hynniewta from the In-
dependents, Shri Mahanty from the
Gana Tantra Parishad, Ch. P. S. Daulta
from the Communist Party, Shri 8.
Ghose of the UPP Group, Shri B. C.
Seth of the Hindu Mahasabha and
Shri D. A. Katti from the Scheduled
Caste Federation. I shall give the
names of the other Congress Members
later on. This is for today, but the
Members will be called not in the
order in which the names have been
read. But all of them ought to be
present. I shall call Dr. Krishna-
swamy also.

Shri B. 8. Murthy: What are the
other names? Please give those
names.

Mr. Speaker: I shall do so. But all
the hon. Congressmen must be pre-
sent.

qfex st ore wrfa: gy &fiw
TEd, 99 § 98 I9IE FI99 & 9T 9T
a9 § qEafas AN 3 o garfeaw
weafos od & § 1 wwdY wg i,
dar fis oY ¥iF @gw & wTATAn &, fag
T wrrae fafeet arge o =
W A oo Hqafeas T qRE
R aF arg R I AT ¥ @
T P dFaRgEu W e ¥
g W 9T AT GT 9T, a7 9 IR
Hrat Y g W oy Ay
W@ T | g SV aumy § v ag o
Bar awrz § S fF argw T ot
¥ qg ot Y w1 e s g
et ™ a3 wgw ¥ ww, ey
wxAy fafree g } ava ®r § oy
o § Ia% a1 WX IR W
e SRy s qeEeey AT
w1 durlz dar § Iy opd &
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&t e ot e agr e ¥ afess
a7 et wET s o gY T W g
) N e w awe W
aTE G A T &R T A AT
o s vs w0T ToaT I fe g 2wl
¥ wfd §g9 TaAHE & 9 wWEw
IT ¥ Yo FAT fos fedy o @
T & o W Wy Ty wafget #
e qER fem mrd AwsE ¥
gg~r  wTEaT § fr et e g €
Wt fis wrEE fafaee grge F 99 &%
&1 wm Afad s wr wre gfar
¥ aeré %1 fave aw g a1 arfeea
fergem 9T gWST HT X QY YT WEE TR
w7 v wrEaw fafieec 7 feda ¥ foF
Yo FUT TIGT T T W & AT9 TFHI-
o w7 F fEar &1 AR s
o T SwWE § gaer fedw ¥ foa
T WE SYIET §9WT (@A Y A€
9T W17 ¢

oifE § FoaT S #Y 9g g
T g ofem & S5 waw wrad
et e gaey feda v @t adf s
wfg@, a1 fF gawr  Bief wew w7 I
Tfgg 1 W g 2w F AT g
FX 78 og= g & fomd fe FaaT
St & ar foad fF weTen ait St og
w1 ST AT FF A T g WA qfF-
|- ST ae  fAang Twar € @ a8
HEQH w0 & i gwer W Jare @
wfgd @i sore gw X gaeT Ay Ar g|
IHT WOGT  AXG ¥ GHTAAT BT GH |
TEIAT T8 M Yo WAT 94T HrEA T
fufreex gEw 7 fedg & fag v &,
R@H Tz ¥ T TR I A R
| qarfasy w35 )

EEE WET AT WAy ¥ fw
wTE 3 T G WY ww wf) g, T
faegw €@ Jorr  war ¢ i wndw
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fafreet WA gaw & foa U v QY
g wafedt FAR w1 qar
TRt g % e geme e SR AT
w 7gq arag ww W agrr
qr awdY & 1§ awar & i o= &
* v@ ¥ w3 fufesr s & av
e § iy W # awes.
2, 3few v T A wed
TR ¢ fr wod qwad § fre Wi
sftor &7 @ far swr v awfEw §
Tofag & weT & o0 &7 AR g
o STgT @ T o¥ FUT TG &7 AT(E
g ¥ fog flt mw 3y AT &
g

v wEd s & A7 Ay ag
&R & sarfeaw U WU A 0
ATEATE | 4T AT FY oA WA T
F9< frr § 1 i A gw 9T Fw
g 1 sfat ag @ FNE & ave
HET, ¥ 9T FRY 42§ g W w
HECE R LI RS LD R
Tifgars & 97 fis @ W@ | S
frpre € wew & 3y q@gwT wiEar §
fr a7 og A1 TG FISH HIT WIC
I[J W AR A A g § T
*= & fow sfige §)

qF RIS ; qITETHE AT
1 qET THATE |

qfen STeT AE AN qE W v
g WA ETSW X QY WL aFAT§ ¥
g W@ ¥ A F AT § 1 9%
T TEA WA HT qaw fear &
I AT T T AT B G 5
% fag vt Foiwes gow & T
arar war & P wEw | g § e ww
e T W feE w1 ww
@ qfeanie & g O sT 6T a8
sreT T Wfed fe v e STl
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[qfea sz 2 Anta]
o<y ¥ QX0 fieay O | o ¥W X A
F afq woft E B ot I e
-9 forrs fe g o &g e agd €
Y TERD AW BT AT WX Y
YT GH &Y ATAT R 1 T AR XY Feny
BT R T & T A 7 9 A At
i § ferar go¥ s @@ o Y Tl
EY WY | TR F A oS Fea
for S RowERT o fors  fem
Awgaad &1 d st v ATRAn §
fFoR o Hagdw &9 5
UTERRT §AAT AXT FIAET gAY GAT
et Y g S A aga o gt
I QU wE F M e I e
¥ qurs § o fr gaer w@oom T
B ar> gk e 7 &

TN AT, ¥ AW F WA AT I,
e AN AHAIE g1 qTAT § IARY
s A o wme @ oagY s
o AW W OF e A e R%8
7y et war ot & 1 dfew 9w
a0 A yraEer o fif wny A g W™
- gaT & fadh ¢ o TTAT Wwe qreT
sk SR & | For e ®Y e
GTREAT Q0¥  TGAT T WIT ¥ WY
N IR IR A F gy a@ ¢, A A
qOHT e E R e 99T gad sl
T A T WA §  wum
Hrarw g a6 g 7 e,
woxr 7Y foorar |« 9gF @ W W
ares & WK Exat o aveerw § ag AR
2oy O g P gEwr g A
e §, wg AN awelrs & e FEeT
T qF(, WS weTw 9T 9FR, HWT
forest ¥g 9 qRet WYX I HY qg Y
W T d 1 wOw el WAy Y
¥ wfew, r @ W A g
WG BT w9¥T | AT & FIL AT H
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Zwg s T | 3T AWy A wX fear a7
fis wm r av 7 A, & 74Y e Fe
g T fagsY sl §o v F9UT WY
g O e eI Wi &Y wger sareT
&, sue Wi surer awelts agemé o)
# ¥ arer ®Y e w3@Tg 1 e gy av
F &, Ik q¥ dawe W awsw &
AT & A AR G qEAT K AR
7, A F 1y o w7 IIgaT) W
R wrE oearg Ag &1 A8 9@ wrady
w7 el o fow § ) uw gw € e
T T F W IGHTHG A4 0T qFY
€1 % g g fn 9w gredy w1 AW
fox wT fogst  amaer Qo¥ wwam
Ear & WX aga & Al 8 ar
aorg WG gl Y &3 ww d W
Tae frawg A qoreT @ € W% fedy
A gEa farwa w1 99T 3L, A 7@
ag wET Az At H &1 AQYE AR
T FAAT § WY FAT T FT AT |
JE T ATE gaaaTEr IFATR & g
gqfgar  (Panacea) sgemar wmam &,
&9 39 T &7 99797 § SR TW ENE
AW TN e EER U s
foaa wfafee g vl gaar s QU e T
TaE g ARFHET w1 & 9T asdfe
& qgT G%A B | W gAY ZT9E 29
& w1 9T & o dfeEw &0, ww
B9 Y TR (U & ¥ 97 swETar
I, g Ea w1 F & wrg fr
wiq GEAY  fRfAee< AR g8t W R
§1 & gaer garforary o g fs S8
T I ¥ WY, T [EORA TR K AW
AR qTT ¥ AT i Y @ § W
T wET § fin g awdiw oY 931 wT
wat g w3 fw 0% ¥ IR
2o st 1 TR WA LWy
gmmmamnﬁm
foar & ag alrer qET @1 =Y fir fedy
o aredy B et mirfmw&
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qr T d A wrwd QWL qTEw
WY ww ¥ wrr-d A o o o
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# o AT 3@ WO | AW @
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A TWTEL AT O AT
A F T g AR @ EwAT) q7
e wRdfm S dew W g e
e d wEet A% g @i @
E gl | e RO aww wa F g
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*T R E, W9 9T 9 9T A9 T
& SR Y @RTH %Y wq¥ A §
& qF UW o q@ g § fw faw
7 qmw A4 ®T gwar | @ 18w
2 F gud A FQAT w7 ew AT §
formrar fadely &7 W W AR B
¥ g WX w37 5 g AW O
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I FFT AT Tg TAT FHTHT GO |

TS /T AT § 9g7 § fr aeg
W LR WX T WY §TTA ¥ oF wife-
forwr &6 i or Wt €1 ww wOT
wd WY an & Afaedfer St www
T § 1 IY-Y¥o I TR W AW
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o Y ? e g A e § o e
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waayfea? ) faeslt ¥ F ax ¥ urefem
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Tearfe ®Y € AAT AHY § o TA
oY WRAERT &Y qF | AT F WA
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& oA oW ¥T A & Ay |
TATE ¥ wET & T EY @ 8, W
aes W ST A o ARG 1 oW
# o I w1 @ g A 9@ oA g
Fi af wr ) fafreed & W
%Y, FETY AN F1 geoit 9 ¥ g
e fear srar @, a=Y Y e
¥ o & foa e fear omer 8,
A A1 9T gEE ¥ fad fRAww
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ot @melr (JagE) ;- F AT
T T TFAAT AT § 6 A w1
® yxie  wH & fag w@ue fear
arar § & fafdet #Y Swwr anr &
ST, 75 U wraRT @

wfeer e e e : T T AY
R AA AgY § dfww & ddor wg
fr fafree mifeAw w@ feerd f6
IR forerr T o axg & v &)
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¥ ot g derar § i aga ST AR A qrAT wAT | Gt A W Wt any
eI i § 1 uw fafee oW wrk aff gAY woar W€ g
qfeer § amam & @Y 9§ 0= g gfew 4§ w

& gferw &1 oy W frmr arar € 0
AR forrdl Wi oF  gawETe argATy
AT W& A1d 1 o ) wwar 5w
TE § Fe wT faay wrar ) wrer
T g fwr fr ¥ 2 fF @w
wrEEER,

The Minister of Finance (Shri T. T.
Krishnamachari): May 1 tell my hon.
friend that I have no children to send
to school, and I do not buy any vege-
tables?

giew ST 1A wiix : §F wo &

Ty & uw agw o w4 wg, afes §a
7y et & fF A7 A% wRe am
qEvaw gORr @1 ¢ w u L fafwe
¥ a9 54 § AR fyawc dar 58
FRAE

WA FFAT AEATE WA fw
9 § wq NF & @ § 9 qq 9w A
3¢ FIA O Q1T A1 /Y 941 {EAT o
wWEN A Fagg ¥l FrovFaz
#g fe qu v AT I A O
e difeet fafies ama
fergma § AV F AT G ) W AW
9 T N AT gawy & WX gew
&Y% Twaar £ dY WA wW { AT q@v
w31 X fafree a1 modr
A T X TEE W FHT ST
wifgg WYX 9% fegeaw & aww fafs-
&= w v AT 1 WO i
& Frat ¥ aq7 AT B Q9 TATEH
# 3y 998z W w e Gfgq)
guy fafasr gazq ) faaay geearg
Yeoo ¥ WRT &, WTHT TTEE F
X gz * &4 v arfgq) o
oy e X W g Y §ar Ay §

oA ST A aga W< &
qAETHT TAAGEAT F a1 F ey €1
T T AT FT T A AL v E
# TF WS X ST FE FF | ¥ W@E
TR F AT & wgAT g 5 e
TRY T AT §H2fue § 5q &7 SqRT
W (1A E fF UF Tw AT g 9T
IR I FA FTCRENTES @A &,
T 7 @A & AR AR w7 aferat
WA ) oAt Frmw oot A
aw Aff T g fwroR ¥ wWw
o TgF 7 BT w7 @ § 9un fag
& gAYy T2 FAT 1 AY WO g0
€ f5 a8 = FmaE {), vaE fag
W& wdr TR WE ) F erRAw
fafrex arga & ards s § R
Ay TR W wwE fafre 7,
Iq awy IR Ao fafred S
T qurn f a9 I T” AW W
| & v g fF ww wreAw fafe-
&40 w7 I aTg A 7F TART

=t T fag (FTgerdt) o
faar &1

dfea ZTET £ AR uTT TE O
B EAAAGE A 41 growy
are ¥ar § v @ wel adF
7% 9« &g frar « 3w  gg Y w7
wgat g 6w g0 gyt Al
T | W FEHES  CHEE AT AT
7 Ty war, s wefafregas & oy
fEy A Ak o gawr AT gy v
i ST 2o AT g HTET | WY WIS
faars & IET | WK CREGT &
waw 9% § s ol ot o dix-



2893  General Budget—

@d 9T, TAET 9T AT feg ga
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¢ few o g @ fF w9 wod wRaAl
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FgT Ty AW FIWRE | a8 ITY
£ 5 w1 2 F v qET A §aT §%
arfs TREEET TTEAW W F9E
T STRYS STTET § SUTKT 9§ AT FHHY
FHT 7 T3 |

e WA gaew ¢ dEr e
® QU W1 AT Sa1qT 7 TIA X AgF

qfen o6 T WEET ¥ dIR
@ afree #3371 F g Smwar
fr gt o fogr wrefyat Y et
aga wrerd § W e & foa gedt
FN A HEHS FF AT a1 717 a7 Ay
T & AT 9T g AN AN Y
R A fafew FmRw w7 "
a7 ¥ f97 g dox @@ 1 e
AT wgaT § fr awr anmor & gL
Y gR AGAT rfgg FifE o A
& fadmw & W wT Y qak (e
it T anfed | & fedom

mﬁmﬁmaﬁm;ﬁill

aw & ereAT fafaee< ange & Svw
TNFH WY qCF WAt § |/ avr g
& s gud qawdin Foem g
wor & Wre Iewy [ w3 & fag gard
FORTT A TG Wt e ¢ wi xafoq
awT Yy A wWrer wr vy a9
WOETS ¥ 9T ¥ Wi oY Zw owwy
s B ST Y W WK o W W
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TR WY FTAATE ANTT & A o470
¥ wqrar FAHAT AT Y Ja< § ) Dl
# are wreie fafree wmge ¥ famny
¥ oy w FAr wmeen g i forer gfedy
® IFR arg w4 §, 9 q@ Inh dw
RiivieE 4 3@T o w8 fawdr &) g
faa 74y wiew 7 wwTET 91 fe €W
ey & ave a= G Wi swfeady
Frawh WA Ag @& A gl e
TERRTEY & |

5T ¥ shgdEe  ZAdww N TS
TN E 1 & Ferar B @R A #ro Fo
O A F fgoma ¥ Uw  A=-
fog dvelY & P ww g W=
feamgzs  &feely & gfefasea & arg
aFA IEATH TR E ) Ty -
feameds Gt oix oF  <fefauw
T UH L W S @RT TUE L d w9d
oy fafreey o oY fagwa &
g Wt FEAT FF qg AT qF 6T T
ury 1 AAgR qEewar LiRTE w1
qreedT g -

‘“The whole is greater than the
part. The whole is never equal
to the part or never less than the
part.”

oF feg wfeargyT Sfelr
frad fir TR ATATT T Y, € AT Qoo
23 Pl aw 9 &, SuwT A uw
Efefaqesr A1 oF & TeEw 9 ww@
FET FE A AT & 7 wr e
¥7 283%c A & ¥¥ 9 & smAITC
mmwmgu’k@km

g § ag wvETEEw & WY 9w
TN w1 iy wx O ifEd dfem
=@ oy 7 v Pwer off won
wgt ow aw  fir Swdww wrerdr
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[dfea BrET e wrTa]
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Dr. Krishnaswamy (Chingleput):
Mr. Speaker, I hope when the time
comes to discuss the Finance Bill and
the various other Bills that have
been introduced by my hon. friend,
we will have the opportunity of re-
viewing in detail the implications of
the taxation proposals that he has
put forward. Here I should like to
point out that when my hon. friend
introduced the interim Budget in
March, we were faced with a yawn-
ing gap of Rs. 365 crores, No one
who has watched recent developments

can fail to recognize the need fof
exercising the greatest

amount of

out that deficits of this order are
just out of question. But in the con-
text of receipts and expenditure
estimates a tax effort of this magni-
tude has the inevitability of a Greek
tragedy. This does not mean how-
ever that the present muddle in
which we find ourselves was inevi-
table. The trend of events, ever since
my hon. friend assumed office, has
been sufficiently disturbing, to cause
the gravest concern. During the last
fiscal year our assets in the Reserve
Bank have declined by over Rs. 300
crores. Internal prices have mount-
ed by over 10 per cent. The prices of
food and other essentials have risen
by even more and there are pockets
of scarcity, in regions of our country
where near-famine conditions obtain
even now and yet the only answer
that my hon. friend had or the only
policy that he was willing to put
forth was to suggest that the Second
Five Year Plan must be implemented,
that there can be no scaling down of
the plan and that we shall either sink
or swim with the Plan.

These are brave words and if psy-
chological cheer was all that was
needed, they should have done the
trick. Unfortunately, the malady is
more deep-seated and neither the
Finance Minister’s heroics nor the
Food Minister’s complacency is likely
to help us in the solution of the pro-
blems that lie before us. What is
the problem that we face? In stark
terms, the problem is one of savings
in the economy lagging far, far
behind the level of investment both
in the private and public sectors.
The White Paper has mentioned
certain tell-tale figures which this
House could do well tosponder. over.
The White Paper has pointed out that
in the year 1954-55 there was an un-
covered deficit of Rs. 142 crores. In
the Year 1955-56 there was an un-
covered deficit of Rs. 160 crores. In
the year 1956-57 there was an un-
covered deficit of Rs. 216 crores. It
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would not surprise my hon. friends
if I point out that in the First Five
Year Plan there was a deficit of
Rs. 400 crores out of which three-
fourths occurred in the last two years
of the Plan.

However, because of slack in our
economy, deficit financing in the last
two years stimulated development.
Besides, let us remember that the
prices of food and other essentials
were much lower in the last two
Years of the Plan, 1954-56 and 1855-
568 than in 1953-54. The output also
was satisfactory. But once the slack
had been made up deficit flnancing
could not be indulged in. Now what
we have been doing? We have been
stepping up investment to the tune of
Ri. 100 crores each year. In the
last year private investment has been
booming. The increase in invest-
ment has been almost entirely financ-
ed either by budgetary deficits by
Government or by bank advances for
the private sector. To make matters
worse, the kind of investment which
has taken place is not one which
would increase the supply of goods
either consumable or exportable in
the short period. The relative sta-
gnancy of agricultural output in our
economy has also led to on increase
in the headaches we suffer from.

It is in this environment that one
must consider Government's taxa-
tion proposals and economic policy.
Do they help to bring better balance
between savings and investment in our
economy? Do they indicate any clear
scheme of priorities in regard to in-
vestment? Are they likely to bring
forth a larger flow of savings into our
economy? To all these questions, I
much regret to point out the Finance
Minister has not given any positive
answer. He hag talked about the
necessity of implementing the Plan
and saving the Plan. What I should
like to know is what is the Plan that
we are called upon to save. What pre-
cisely is the plan that we are called
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How much is it going to cost? How
does Government intend facding the
situation during the coming years?
How do government intend phasing
plan expenditures over the coming
years? Surely, the House is entitled
to know what the plan is before
it can think of saving. At one stage
we were told that in the framework
of the Five Year Plan Govarnment
proposed to have annual plans which
would tell us specifically the tasks
before the country during'the course
of the year. You remember, Sir, the
great debate which took place on the
Second Five Year Plan in which a
record number of speakers partici-
pated. I would like to quote from
the speech of my hon. friend
Prime Minister. In moving the reso-
lution for the adoption of the Second
Five Year Plan, he expressed him-
self in the following terms:

“l hope to place a report of
the annual plan of the first year
of the Second Five-Year Plan
before this House probably during
the next session.”

So, every year, a report of the
annual plan was to be placed before
us which would give us a more pre-
cise indication of the targets for that
year. This was certainly a laudable
idea because the House would have
been given an opportunity to give con-
crete shape and content to the plan-
ning process in our country. How
surprising it is that when the
country is asked to shoulder such
heavy burdens the contents of the
plan are still surrounded in an
aura of uncertainty. More than a year-
has passed after the completion of the
First Five Year Plan and yet
do not have a coherent report
on the performance of the First Five
years. The first year of the Jecond
Five year plan has ended; and ss for
as I can make out, no annual plan
was prepared and presented to this
House. Therefore, we have no
method of judging the performance
of the first year of the Seccnd Five-
year Plan period. We do not evem
now know the contents of the Flan
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cerned. But Finance Minuster speaks
of the core of the plan goin3 througn.
In another place he pointed out that
it was absolutely necessary that the
core should go through. What does
this core add up to? If the invest-
ments in iron and steel transport
and power are totalled up, they can-
not add up to more than Rs 2200
crores. Is it suggested that this is
the order of effort which the country
has to plit in, come what may? Does
it mean that all other schemes are
to be pruned down? Therefore, I sug-
gest that before any view can Le
taken by this House either on the
adequacy or the propriety of the
particular budget proposals, it has
to be ensured that the pecple of this
country are told in a coherent
manner as to what is implied in im-
plementing the plan. In the absence of
any such information all that one can
say from the budget is that our ex-
penditures have increased and that
because deficit financing is no longer
feasible taxation is justified. This,
Sir, cannot be a convincing an-
swer, because the higher taxes by
themselves may not be in a
position to cure the basic imbal-
ances from which our economy is suf-
fering. In any case, 12 order to
restore the balance be(ween savings
and investments internally and re-
cepits and payments externally, the
existence of a deficit of the ordcer of
Rs. 275 crores during the current
year cannot be viewed with equani-
mity. Let us remember after all that
Rs. 275 crores 'deficit is about Rs. 60
crores more than wha* w2 had Jast
year. In addition, I must point out
that Rs. 100 crores of additional
taxation creates further complication.
On the one hand it cannot prevent
inflation in the contry

It is true that the Finance Minister
is concerned with the way in which
prices are expected to rvise. But con-
sidering the manner i1» which the
distributive trades are organised in
this country, considering that there
is imperfect competition, it is extre-
mely difficult, in spite of consumer
resistance, to prevcnt cost inflation
developing. In the event of such
cost inflation developing, indirect
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taxes will not succeed in lessening
consumption. To this extent also it
will not help in promoung exports
which is another of the obijectives
of our taxation policy. On the other
hand internal sourzes of finance for
investment of high priority in the
private sector will tend to be curtail-
ed because of increasel taxes on
corporate income and the wealth tax
on companies. Hence there might be
an increasing reliance placed on the
bank credit which is after all a form
of deficit financing, and to the extent
that there is increasing reliance
placed on bank credit 1t will crcate
additional complications in our eco-
nomy.

I do not know whe*her it is right
or porper for us to go into details of
this stage. But the time has arriv-
ed when facts have to be faced
and not evaded. We have to realise
that the major part of the new
taxation policy does not increase the
availability of savings. They promote
at best a transfer of savings
from the individual and the private
sector to the public sector. A lauda-
ble objective it may be, but it does
not promote however the total availa-
bility of savings in the country.

Let us realise that the shortfall in
savings today is far too large to be
mended by tax measures alone. Se-
condly the level of consumption which
is material for the purpose of increas-
ing savings is not likely to be affected
by taxing tea, sugar and tobacco.
Because even if people spent less as
a result of such taxation they will
spend more on food and clothing.
In other words the total awailability
of savings are not going to be ap-
preciably increased. Let me point
out that only part, 2 minor part of our
balance of payments difficulties, is
attributable directly or indirectly to
higher consumption. Our difficulties
are in the main due to the high im-
port content of our investment both
in the public and in the private sec-
tors. Improvements in the balance
of payments brought about by res-
triction of our comsumption can be
at hest marginel in character. If
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government want to bring about im-
provement in our balance of pay-
ments, there has to be a reduction
in domestic investment.

Something has to be done to in-
crease the availability of savings in
our country. It is not as though
there are no savings in our country.
But what is of the utmost importance
1s to locate and mobilise domestic
savings in our country. It is no good
collecting the money from half a mil-~
lion or three-fourths of a million
who pay income-tax or from those
sections of the urban population
whose income is between Rs. 100 to
Rs. 200 a month. Thanks to the in-
creasing high prices of food and other
esgential articles of consumption,
these sections are already required
to stint even on essential items like
cloth, fats, and, oil they have very
little to save. But, I should like to
point out that during the last three
years deficit financing has occurred on
a Jarge scale and it has percolated to
the countryside. I am not suggest-
ing that the agricultural labourer
18 better off today than what he was
a couple of years ago. In fact he is
not  particularly if he has to
pay cash for foodgrains. But there
are sections of the rural and semi-
urban community which have pros-
pered particularly in those regions
where developmental expenditures
have been concentrated or where agri-
culture has been diversified or
where the local crop is fetching
much better prices now. In
all such cases a more imaginative
and bold approach is necessary to at-
tract the savings of these sections.
One possible line of approach would
be to collect savings in the form of
grain itself and pay interest in terms
of money. The period for which
such loans should run may be for
three to flve years. This need not
involve any difficulty because to the
extent that we make acceptance ol
loans in kind possible, the total net
outflow can never be large.
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Secondly, I suggest that we should
take steps to alter the basis of agri-
cultural taxation in our country. ¥
have always felt that land revenue is
outmoded and the time has come
"when there ought to be a revision
of our agricultural tax structure.
Since we are having peasant proprie-
tors and there is direct contact bet-
ween the peasant proprietors .and the
Government, it is possible to find out
ways and means of making the
Government share in production.
1 do feel that some thought should
be given to this. It is the logical
corollary of any attempt to broad-
base our urban taxation. The essence
of the reform is not to raise larger
revenues from peasants immediately
but to so rationalise our system of
agricultural taxation as to make the
State share the benefit of improved
conditions of agriculture. ‘That is the
only way to introduce flexibility in
the tax system. What we need is a
tax which replaces altogether land
revenue, which is related to marke-
table surplus and the level of prices
of different commodities. There
must also be gradations in ad wvalo-
rem duties to ensure parity between
different creps. Such ad valorem
duties should take account not only
of the size of holdings whether irri-
gated or unirrigated but also the type
of crops. In fact, this would be a
flexible tax and this would not cause
any strain on the administrative
« machinery. It would. in the end
benefit not only the consumers hut
also producers. Small ad valorem
duties on these marketable surpluses
would yield possibly increasing re-
venues in the years to come. If we
wish to finance our development,
we have to realise that we have to
make the coverage of tavation as
broad as possible. The strain would
not be great and it would not be feit
by many sections of the ecunomy at
all. In fact we should welcome the
abolition of land revenue which has
been a tax on capital.

Now, I should like to make only
one final observation before I con-
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clude. We have been importing arti-
cles with high import content. If we
find that it is not possible 10 reduce
such imports then we must -make
more sustained efforts for securing
foreign credits and for getting them
quickly. Finally, I suggest that we
should have a more precise content
given to the Plan so that it is in re-
alistic alignment with the availabi-
lity of resources. We just cannot
afford, in the present circumstances.
to allow investments to increase be-
yond the level of current domestic
savings supplemented by foreign re-
sources. Three years ago, we could
have taken a risk in financing invest-
ments out of deficits but, now that
the slack has been made up in our
economy, we have to live strictly
within our means. If living strictly
within our means implies a 1cvision
of the Plan, then, that should be
done. Because, the survival ol the
economy of the country is more im-
portant than the survival of the plan.
There would be nothing wrong if we
slow down to a certain cxtent the
pace of expenditure on our Plan.

Sometimes, in our forward mar-
ches, we have either to stop for a
while and take breath or retreat a
step backwards in order that we may
progress faster. Perhaps in the prc-
sent context of circumstances, the
time is ripe for a review of the Plan
and for making a more realistic ap-
praisal of our resources and also for
giving Parliament sufficient power
and authority to have a say in the
planning process so that it might be
truly and not nominally democratic.

Other matters, such as thz Ex-
penditure Tax, Wealth Tax and other
taxes can be considered in detail
when we examine the various bills
incorporating them. All that is ne-
cesgury now is to deal with the gene-
ral scheme and purpose of taxation
and to find out whether it is possible
to effect reforms so that the load on
our peaple may not be unduly heavy.
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Shrimati Tarkeshwart Sinha: Sir,.
I would like to catch up the thread
where my hon. friend, Dr. Krishna-
swamy has left. But hefore that, §
feel that it is all due to bad luck that
we are having all these pressures and
bad times at present. I feel thst
nations, like individuals, experience-
mixed patch of favourable and un-
favourable trends and I think they
should not only try to overcome
them but also to get the benefit and
understanding of the npportunitics
and trials that are before them. It is
in this context that we must analyse
our Budget proposals.

Now, as { said, I want to catch up
with my friend Dr. Krishinaswamy
who has stated that it is time that
we started re-thinking about the size
of the Plan. From the shrill and
hysterical cries that are being raised
against the new taxes imposed by the
Finance Minister, one really feele
like questioning the country’s willing~
ness to bear these birth pangs of
prosperity. Protests are not ncw.
Every Budget worth its name and
which has got certain strong mea-
sures must step on some one's corns.
But the nature of the protests and
the writings in.-newspapers—they are
certainly interested in giving promi-
nence to the Budget critics only—the-
united front of opposition in trying to
create a psychological warfare in the
country and added to that all the ir-
responsible utterances of the band-
box economists in and outside the
House has for the time being more or
less hypnotised the agile public brain
and I think these criticisms do cal}
for retrospective analysis of the
country’s journey’s end. The axioma--
tic fact that cannot be denied that
the economic progress in India is to
be a three-cornered business, cut
and dry. And the instrument of
finance is to be the Budget; as we
have accepted, and the reason for
the application of that instrument is
to be the Plan, I think it i3 now time
for a new relationship between both
these instruments and the superior
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limiting factor, the attitude of the
people.

What is the attitude of the people?
From the reaction of certain sections
of the people to our Budget, ] imel
that they are behaving paradoxically.
+On the one hand, they are asking for
a bigger and more ambitious Plan.
-On the other hand, the same persons
say something else. They say
repeatedly that the size of the Plan is
too small to give any benecfit to the
poor people of our country and that
it is not going to lead the country to
progress. The same persons come
before the House and ouiside  also
and say that they are not going to
allow us to raise funds by way of
<deficit finance or by additional taxa-
tion. Herein lies the yreatest pur.:-
dox of economic thinking in this
country. Therefore I want to put a
straight point to this House and to
‘the people of this country. Give
.8some positive answer to the difficul-
ties of the Finance Minister.

I have read speeches in the news-
‘papers. I have read speeches of hon.
Members in the Rajya Sabha and
here also. But not a single positive
yroposal has come from the hon.
Members or from the newspapers.
What are we to do in the circums-
tances? Do not we know that he is
a Finance Minister who is struggling
with this Budget, a8 Finance Minister
who has to solve the difficult problem
-of socialistic planning in a democra-
‘tic Constitution, central planning in
an administrative set-up the effici~
<ency of which is at a very ebb, both
in the public and private sectors—
it is almost the unanimous opinion
of the country and the House that
the administrative system lacks effi-
ciency—a Finance Minister who nas
to satisty the concurrent claims as
well as atomic industrial revolution,
the development of hand industries
‘with & meaximum amount of de-
. centralisation, a Finanece Minister
who is also to look into the
‘bottleneck of man-power and

20 MAY 1957

Gengral Discussion 272 4

the spectre of unemployment,
and finally the Finance Minister, who
has to do continuous tight rope=
walking to find out resources, which
he has not been able to do all these
so far. 1 do not want to be a pes-
simist and I do not want to make the
Finance Minister a pessimist when I
say that the cherished hope of the
planners and the Finance Minister
that the Indian people could vote a
bigger and bigger plan at any price
has not been realised. I think it has
virtually proved to be a mistaken
notion. Whom do we want to coach
up, give lessons. Should we give these
medicinal doses to people whose as-
pirations for economic progress cre
increasing out of proportion to the
sacrifices that they would like to
make for its realisation? Therefore,
it is my strong appeal to the Finance
Minister that it is not a question of
sentimental values being attached to
this problem either on the part of the
Finance Minister or on the part of
the Prime Minister or the planners. |
ask the Finance Minister, who 18
standing at the crossroads of the
future fate of this country—either
prepare the people for th= plan or
prepare the plan according to the
wishes of the people. You have nct
prepared the people to take this am-
bitious plan. Nobody is caring about
the outcome of the future benefits
that they will be enjoying in the com-
ing years; everybody is concerned
witl, the sacrifices that he has to
make for the fulfilment of his dreams
and desires. We have to take that
agpect into consideration and that is
why I again repeat, prepare the coun-
try for the plan or cut out the plan
according to the wishes of the people.
It is not your wish. From the papers
and from the speeches made in the
House, I feel that the people do mot
want to be so ‘ambitious. Why do
you push them so much that they
resent it and oppose it? They do
not want to give you all the credi¢
for taking them to the road of future
progress. 1 feel that however good
a milk-shake may be, it is no use
giving to the country a milk-shake
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when the country starts feeling giddy
by taking it. The Finance Minister
has again and again repeated that
he is not going to cut down the
plan. I appeal to him, please start
rethinking about this aspect. It is a
very serious matter; half of the
headache of the Finance Minister will
go and half of the headaciwe of the
country will go. Let us have some
compromise. I again support Dr.
Krishnaswami—that we should have
a pruned plan.

Let us see why all this fuss is
being created about indirect taxes.
Almost all the Members, without
understanding the basic principles
of taxation, without going into the
history of taxation in different coun-
tries, have made a hysterical agita-
tion against these indirect taxes. Ac-
cording to the statistics that have
been made available to us by the
Finance Minister, the impact of addi-
tional excise dutics will only be of
the order of 0.7 per cent in the case
of rural dwecllers and 1.38 per cent
in respect of urban dwellers. That is
not very great compared to the in-
direct taxes levied in other countries
I shall quote the figure and you will
find that the taxation that we have
before us is not so rigorous as made
out in the propaganda carried on in
regard to that. Of course it cannot
be denied that the burden of indirect
taxes is always hcavier on the poor
man’s shoulders, because the propor-
tion of average consumption of ce-
ment, sugar, matches, this and that
by the rich and the poor is the same.
So, the burden of indirect taxes is
bound to be heavy on the poor man’s
shoulder. I would like to quote the
figures in this case, it varies from
0.47 per cent in the highest income
group ie. above Rs. 700 per month,
to 1.03 per cent in the lowest income
group, i.e. Rs. 100 per month. When
we were studying the fundamental
principles of taxation, it was pointed
out to us in black and white that in-
direct taxes never go to satisfy the
canons of justice because they do
not come under the canons of justice.
On the other hand, their popularity
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in the modern economic world is only
due to the streamline expediency;
they are easy to be collected and
they do not pinch the tax-payer so
much. But the opposition parties try
to make political capital out of every
issue. The indirect taxes are not
going to be objected to so much if
the newspapers and the eritics in
the opposition here would not have
indulged in that propaganda. The
fault is with the newsvapers. Per-
haps they do not understand the
implication of writing all these things.
I do not want to be very harsh to-
wards the newspapers, but I think
a very great responsibility lies on
the head of the newspapers, as they
are the creaters of powerful public
opinion in and out of the country. It
is an obvious fact. And I want to ask
the House one question, how can a
modern country go on implementing
a plan of Rs. 5,200 crores without tap-
ping the easiest available sources of
revenue in the country? We do not
have foreign exchange. The House
itsclf rasied a strong objection to our
taking the begging bowl and begging
from other countries. That means,
we do not want to count on foreign
resources in our planning. What is
the alternative? We cannot resort
to deficit financing: that 1s also op-
posed. What is the alternative before
us to fulfil the plan?

I think almost all the indirect taxes
have been criticised. 1 do admit that
the tax on postcards, the tax on rail-
way fares up to 30 miles, between 30
and 500 miles and so in harsh. Then
also take the tax on match boxes.
Though the incidence is so little that
it will never be felt by the consu-
mers, yet it hurts our sentiment a
little that even match boxes are
taxed. But unfortunately almost all
the indirect taxes have been criticis-
ed. You find out from the newspa-
pers; one after another they are cri-
ticised. And I think if the taking
away of all of them is the only solu-
tion, then I shudder at the miscalcu-
lated notions of these spoiesmen. I
think that if the Finance Minister
takes the advice of my friends in
the Opposition, then he and his plan
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will go out of the frying pan into
the fire.

I now come to the two main taxes
to which I would like to refer. The
first is Mr. Kalder’s first love, the
expenditure tax. This is a tax on
personal consumption, including the
expenses on an individual by |hus
employer, his friends or 1elatives.
There will be an exemption limit of
Rs. 10,000 and after that any excess
of the amount will be taxed on the
basis of a slab system of graduation
starting from 25 per cent going up to
300 per cent on expenditure above
Rs. 50,0000 The main argument ad-
vanced in favour of this tax is that
it will encourage saving and in that
way it will provide an incentive for
accumulation for investment. It can
not be denied that there is a big
background for increased savings
and a corresponding Teduction In
our public expenditure in a country
which is suffering from so riany ex-
change and monetary difficulties. But
I think that Mr. Kalder’s assump-
tion that every expendituie on con-
sumption is bad does not apply to
this country. Ours is an under-
developed country, whose people are
very much tax-conscious and they
have got a sensitive mind on the
taxation proposals, Therefore, I think
if we introduce this expenditure tax,
it is bound to reduce, consumption,
because most of our people are living
on the basis of minimum consump-
tion. They do not want to have
consumption for the pleasure of
spending the money, therefore, the
very check for which this tax is
proposed, namely, checking infla-
tionary pressures. I do not think this
tax will succeed. On the other
hand, this tax will go against
our public spending. In that
we are creating a psychological at-
mosphere in  which the productive
initiative of the country will be re.
duced. That is not a thing that we
.chould do or indulge in now. The
consumer industries are already
suffering, and if we start giving
them some severe checks or jolts 1
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think most of them will suffer because
of lack of demand.

There is another big problem in
regard to this tax and that is with
respect to the implementation of the
tax. The problem of selectivity,
flexibility and administrative con-
venience is going to be its biggest
bottle-neck. The vital point to be
taken into consideration in this tax,
therefore, is whether we have got
a machinery as efficient to imple-
ment this tax as to make it
more fruitful. I think the answer
is in the negative. It requires
a very very high level of adminis-
trative efficiency. Even in England
they have not resorted to this tax.
Mr. Kalder had his first experimen-
tal field here. It Tequires a very
high level of administrative efficiency
to make this tax effective; otherwise,
I am afraid, it can just take a reversa
gear. With the present administra-
tive capabilities and efficiency that we
have in our tax collecting machinery,
with the present slackness in the
machinery, I think this tax is not
going to prove an asset but a big lia-
bility on the shoulders of the coun-
try.

There is the wealth tax. On princi-
ple the wealth tax is very good. I
welcome it. 1 welcome it, very much.
But in the present from in whica 1t is
proposed to be levied there are two or
three lodpholes that I want to bring
to the notice of the Finance Minis-
ter. As Pandit Thakur Das Bhar-
gava pointed out—perhaps he was
speaking in Hindi and the Frmance
Minister could not have wunderstood
him; so I will repeat the same argu-
ments—the Finance Minister is tax-
ing the new companies. Being a
businessman of vast experience, he
knows very well that a new company,
however sound it may be, does not
make any p.ofit for at least five or
ten years. Supposing you put the
wealth tax on those companies at the
rate of half per cent, that means you
are taxing capital formation, because
by the time the company stands up
and starts earning a profit a part of
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#ts capital will go in taxation; that is
to say, it will reduce the capital for-
mation of the country, and in that
way it will reduce our industrial ex-
pansion. Almost all small units will
be affected. It is not as though only
the monopolistic institutions, big mil-
lowners or big factories will be affect-
ed by that. I think even the small
units, small factories and small firms
who will start on their feet—Govern-
ment is giving encouragement to
them, and I wish they come forward
and start some industries—will get a
great jolt. I hope the Finance Minis-~
ter will reconsider this question
about taxing companies who begin
to come to life only today.

Then also it is laid down in the
Bill that the value of any asset shall
be estimated to be the price which,
in the opinion of the Wealth Tax
Officer, it would fetch if sold in the
open market. Let us analyse this
proposal. Where such shares are of
a public limited company those
shares are sold in the open market,
it is very easy to bring out an eva-
luation of them by the Wealth Tax
Officer, the general public or by the
Finance Ministry. But what about
private limited companies? What
about small companies whose shares
and assets are not being purchased
and sold in the open market? What
js going to happen to them? It
means that the shares and other as-
sets of those small companies will be
at the mercy of tax collecting offi-
cers, and I think it is going to prove
very oppressive. I would, therefore,
request the Finance Minister to re-
consider this question also, because,
looking to some of the hardships

with regard to income tax.I th'n?k
these private small companies “1}1
affected in this

be very adversely
matter.

There is one point about the im=
movable property. It has been men-
tioned in the Wealth Tax Bill that
any dispute regarding immovable pro-
perties will go to a tribunal or the
Central Board of Revenue. What
about movable assets or movable pro-
perties? 1 cannot understand the
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significance and implication of this.
Why only complaints and disputes re-
garding immovable properties alone
should go to a tribunal or the Central
Board of Revenue? Why should not
disputes relating to movable assets
and properties be also referred to a
tribunal or the Central Board of
Revenue? These are the three points
on which I would like to have more
clarification from the Finance Minig-
ter when he replies to the debate.

There are a few points that I want
to make about internal economy.
Talking about internal economy, Sir,
1 think it is high time that a severe
priority of consumption should be
fixed. I think the Finance Minister
should get this latitude or indulgence
from the House, and he should be as-
sured that they do not mind any
rigorous check in the public expen-
diture in the country. Except for
food and cloth, 1 think every other
item of common consumption should
be reduced so much as to check their
public expenditure. For example, I
think most of the Members have
mentioned about Asoka Hotel. They
have been very uncharitable in their

i remarks; especially, Acharya Kripa~

lani, a very elderly statesman, has
been very uncharitable in his re-
marks about the Budget, the Finance
Minister and the Government. But I
think this building business should
have a little slackened pace. I am not
concerned about Government build-
ings, so far those buildings are very
necessary and it is their business to
look after them; the Finance Minister
is there to look after the interests of
Government and see how much prun-
ing can be effected there. (Shri Ranga:
Question) It is for the Finance Minis-
ter to see that wastage on public
buildings is reduced. I am more con-
cerned about the private buildings.
Why don’t you come up and stop pri-
vate construction of big houses
for two years or so. Our cement
position is so bad that, I think,
the Finance Minister should come
up and stop construction of big
buildings except in labour colonies,

.- Ire—r——
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repair works on existing buildings
and small houses say to the value of
twenty thousand. I think cement
should not be given to the public for
consumption on big private buildings.
I do not want to prove very harsh on
the subject, but it is my feeling that
unless and until we exercise more
economy in the country, unless we
feel psychologically that we have to
behave as if we are in a war economy
we will not be able to make much
progress. When we consider some
of the great needs for our planning, I
think this is not a very great sacri-
fice that one is demanding from the
country.

There are a hundred other small
items on which check can be exercis-
ed. Even with regard to our food
problem something can be done. 1
remember, only five years back,
after the war a serious propaganda
was launched in the country not to
take cereals and start taking more

and more of non-cereals. With
all the administrative ineffici~
ency in the country, with all the

slackness of the people in this mat-
ter, we did succeed in that. I know
that the non-cereals propaganda
saved a lot of food at the time of
famine; otherwise there would have
becn a great havoc in the country.
Why should not we start the same
propaganda again, a very serious
propaganda about decreasing consump-
tion of foodgrains and increasing
consumption of non-cercals? 1 think
it is high time that we started this
propaganda. We should ask and re-
quest the pcople to live a life of more
austerity in the coming one or two
years,

There is one technical aspect on
which I would like to say a word or
two, and that is about credit control
I requested the Finance Minister to
have this credit control in a general
way. I think the Finance Minister
would not be agreeable to put credit
control in a general way, for it will
affect financing of the Plan, but I
think selective control can be put in
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the country. That will channelise
the use of credit to the most useful
; committee of
big bankers in the country and Gov-
ernment representatives should be
invited. It should bé their business
to screen all the loans from non-sche-
duled banks and co-operative banks
and to guide all those loans to the

proper channel and to most useful
sources.

15 hrs.

My friend, Shri Gandhi, was tel-
ling me that these mnon-scheduled
banks are charging a high rate of
interest and throwing their loans to
all the non-essential channels. A

check should be put on that. The
Committee that I have just now
mentioned should be given powers
to screen all such loans. I have

done, but before I sit down, I would
like to thank the Finance Minister
for the budget he has placed before
this House. He has been very accom-
modative; from his broadcast, from
his speech in the Rajya Sabha and
from his informal consultation with
the Members of the House, we have
felt that he is trying to be very
accommodative and for that I thank
him. I thank him very much. As a
Finance Minister he is in charge
of the oven, the fire and the fuel of
the country, I then have nicely
baking the welfare bread and assure
him that the country will receive
him and his budget with open arms
and when she will realise that an
additional loaf even half baked is
better than no loaf at all

Shri Kamalnayan Bajaj (Wardha):
This is a most illustrious and respon- -
sible House in the country. I have the
privilege and an honour to address
it for the first time. I feel consciow
of the responsibility, I am very grate
fu! for the opportunity that you,
Sir. have given me to address this
House.

I am very happy to see the trend
of the debate as it is going on for
the simple reason that everybody,
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whether he is in the Opposition or
on the gide of the Treasury Benches,
is looking at the second Five Year
Plan as the country’s plan and there
is no difference of opinion in that
aspect. The Opposition is not look-
ing at the Plan for opposition’s sake.
1 also congratulate the Finance Minis-
ter for the brilliant speech that he
made in the House on the budget. I
appreciate and welcome certain fea-~
tures which he has introduced in the
budget. He has reorganised the
tax-structure in a manner which is
more rational and scientific. Proba-
bly, that will yicld greater returns
and result in more efficiency in the
years to come. Its effect may not be
felt immediately, but ultimatecly, it
will improve our efficiency. I have
no doubt about it,

Similarly, the Finance Minister has
introduced a new principle regarding
earned and unearned income. It has
a slight touch of Gandhian influence,
if I may say so, because Gandhiji
made that difference between earned
and unearned income as applicd to
manual labour. To that extent, I be-
lieve that in future ycars or in the
future budgets, if this difference will
be increased, it will be so much the
better. I also feel that the Finance
Minister has broadbased the tax struc-
ture and has tried to spread it more
evenly so that the burden may not
be felt by fewer pockets. He has
succeeded to some extent. Probably
he could have done it better but it
is very difficult to say. All the same,
we have to take certain features and
then analyse them 1o see how the
effect of these burdens will be on
the country.

13-05 hrs, .

(Panpir THARUR Das BHARGAVA in the
Chair.]

Between the budget presented in
March, 1957 and the present Budget,
there is nearly a 30 per cent increase
on the tax burden. But this burden
is really over 30 per cent., if you cal-
culate it from the basis of the actual
figures. My feeling is that the
Pinance Minister has been very clever
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and he has calculated the income
more conservatively, but, at the
same time, he has calculated the ex~
penditure rather more liberally. From
the acutal income it will be seen that
the tax burden may go up to even
40 per cent. Such a heavy burden
on the country, especially at a time
when the yield from the first Five
Year Plan’s ventures has not started
in full, is slightly premature. All the
same, if this sacrifice is desired from
the country, I have no doubt that
the Indian people will come forward
for the sacrifice. They will not feel
the pinch of it.

But the point is whether we have
created the moral climate for it; whe-
ther there is a climate in the coun-
try and the moral fibre in the coun-
try that the Plan will succeed. The
country has not got that confidence,
and that is the great difficulty about
it and that is why, whatever the con-
tribution and from whatever sources
it may come from, the pcople feel the
pinch of it. If they were told and if
they knew that the amount which is
going to be collected will go for the
second Five Year Plan and that the
country will really develop accord-
ing to the promises given, then, there
will not be much difficulty. But,
when the country knows and the
people feel that there is a large
amount of wastage, as has been
pointed out by many Members, there
will be difficulty. Many Members
have pointed out that there has been
wastage in the administrative struc-
ture also and even you, Sir, when
vou spoke in the House, gave many
cxamples of extravagance. I heard
them. I have also seen such an
cxample in Bombay. There is a sub-
urban raliway station, the Church-
gate Railway Station, in Bomba-y.
Maybe it is an old one. But while
it has becen giving good service, it
has been pulled down and a new
building is coming up. We do not
know why. The new building
may cost Rs. 50 lakhs or &
crore of rupees. [ do not know the
estimate. The present one has serv-
ed us for the last so many years. Pro-
bably it is too old but, &ll the same.
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& could last for another five or ten
years. It may be now smaller in
gize for the growing needs, but still,
it could be made use of for another
five or ten years. Yet, a new build-
ing is coming up. The old build-
ing has been pulled down. This is a
kind of wastage at a time when every
pie is of great concern to us and
this is the greatest pinch that the
country and the people feel at pre-
sent.

It this kind of economy is affected,
then, probably the climate will be dif-
ferent in the country and if you in-
troduce such heavy burdens in the
budget, and such heavy taxation
measures, probably the country will
take it with an open mind and with
a glad heart in that climate. But to-
day, there is distress, and the feeling
is different. People do not feel sad
about it for the simple reason that
they have to contribute something
more but they doubt whether what-
ever they contribute will go for the
essential work of building up of the
nation or whether it will be wasted.
If this climate is not cleared, then
the entire effort which the Finance
Minister is making will be in vain. I
am sure he must be feeling very
seriously about it than anybody else,
because his task is very difficult. Pro-
bably, no Finance Minister has faced
such a difficult task or no Finance
Minister had to put a budget at a
time which was very critical in the
history of our country.

As such, I have my full sympathy
with the Finance Minister and I
would like to see whether there are
certain other ways by which money
can be easily found. 1 suggested in
our party meeting—and 1 repeat it
here——that even the bank advances
about the size of Rs. 800 crores or Rs.
1,000 crores—probably in the next
five years, they may rise to some ex-
tent—may be taxed quarter per cent
or half a per cent. That will be a
source of revenue from the private
sector, because, only the private sec-
tor takes loans.
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Shri T. T. Krishnamachari: On the
poorer sections of the private sector.

Shri Kamalmayan Bajaj: I am not
sure, because the bigger the company,
the larger the loan it takes.

Shri T. T. Krishnamachari: They
have got other monies at their dis-
posal.

Shri Kamalnayan Bajaj: They also
come by the shareholders’ money.
Whatever it is, you can scale it, can
perhaps you can differentiate it. I
am not saying that you should put
a burden on one side or the other,
but it could be easily collected. It
would not involve even administra-
tive expenses. The banks can collect
for you and give it to you without
any difficulty and in between no ad-
ministrative expenses are involved.

Shri T. T. Krishnamachari: It only
adds to the working cost. You can as
well have a business profits tax.

Shri Kamalnayan Bajaj; You can do
it in any manner you like, but the
difference is that there are companies
which are making profits and which
take advances. Then you can tax.
There are companies still to run and
which are not making profits. Even
they will be taxed on the wealth side
and the other side,

Shri C. D. Pande: Indirect is better
than direct.

Shri Kamalnayan Bajaj: If you tax
those who will be taking loans, they
will not feel it, because even the
Reserve Bank has increased their rate
by half a per cent. If you tax at half
& per cent or if it is increased to one
per cent.,, it will be a tremendous
amount. This is one of the ways, Of
course, your judgment is supreme. I
do not deny it.

When you, Sir, spoke in the House,
I liked your suggestion that even the
sacrifice must start from this House.
Probably, there cannot be a compul}
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sory thing that you can do, but it
voluntarily, we can organise in the
proper manner and buy some savings
bond and so ¢, ‘t may be very help-
ful.

Shri C. D. Pande: There should be
ostensible savings and cut in the
salary.

Shri Kamalanayan Bajaj: There may
be ostensible savings and cutin salary,
I agree. But Members of Parliament
should take a decision. And if a com-
pulsory savings scheme can be intro-
duced in the country, whereby diffe-
rent income groups could be made to
pay on different scales, the incentive
will be there. Even labour can contri-
bute. They may not be able to pay
every year from their wages...

Mr. Chairman: Every member is
supposed to benefit, by Rs. 32 and
every Minister by about Rs. 500 in
income tax incidence under the
present scheme of taxation.

Shri Kamalnayan Bajaj: Yes, Sir. I
was just saying that whatever the
wages which can be given, there may
be difficulty in making a compulsory
saving. But in bonus, if you make
it compulsory, by law, that the em-
ployers will give compulsory savings
bonds fixed for a particular period,
say, five, seven or ten years, whatever
is considered appropriate at that time,
that compulsory saving will be there
which can be used for the benefit of
the country; and at the same time it
will initiate the habit of saving among
the class which is not used to it. This
will help us tremendously, and this
will not involve any administrative
expense of a size which will be of
much concern. If we could introduce
a similar type of tax in the country
it will be very helpful. That is my
feeling.

Rega;ding indirect taxes, I divide
them in certain different categories. I
do not agree with some of my friends
here in what they have said with
regard to the tax on tobacco. Of
course there is a difference for those
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"who use tobacco in the villages and

for some people who may smoke
cigars and things like that. But after
all, these are not necessities of life
and they are harmful to the system of
our body. And if you tax them I have
no particular grievance.

Shri C. D. Pande: Even hookah-
smoking?

Shri Kamalnayan Bajaj: What if
they smoke a little less? Instead of
twice a day they may smoke once a
day. That may be all right. Of course
the main point is that they must feel
that this sacrifice is really going to
build the country. Otherwise they
feel the difficulty.

I welcome the excise duty on sugar.
I do so with an open mind and I con-
gratulate the Finance Minister on im-
posing such a heavy excise duty on
sugar. Because the world production
of sugar is less this year, and probab-
ly this year we are in a position to
export. And if we can export to out-
side countries—which we have already
done—and can export still more, we
can get some foreign exchange which
we very badly need. And if some
people have to eat less sugar, they
have the alternative, namely gur, or
even if they don’t eat it, there is no
harm. So I welcome this excise duty
on sugar.

But with regard to the excise duty
on cement and steel my feeling is
slightly different, because both these
commodities are required for develop-
ment purposes. Whether you use
them in the private or in the public
sector makes no difference, because
the whole thing is a national sector.
We have to build the nation, and both
the private and public sectors are the
left and right wings of the national
sector. If you impose extra duties on
them, the administrative ®xpenses in-
crease, and whether it is the private
or the public sector it has to find
more money for the same. But hav-
ing imposed the excise duty, if the
Government can find ways by which
to the extent of the increased duty
there will be a decrease in the con-
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sumption of these articles and find
other alternatives also that would be
a good thing. Because, when the Rus-
sian leaders were in our country, Mr.
Khrushchev remarked after seeing one
of the biggest factories of ours that
there was unnecessary use of steel
there. And he gave the example that
in Russia also, in the beginning, the
engineers objected to less steel being
used and so on. Because, if you use
steel or cement, you can build things
very soon, and no difficulty is involv-
ed. But if you use chuna or other al-
ternative materials, you have to take
more trouble about it. So, if the Gov-
ernment can force our engineers, both
in the private and in the public sec-
tor, by telling them “you have to use
less steel because of this increased
duty”, you can save money and the
Second Five Year Plan will not be
inflated. Otherwise the result will be
that you impose this excise duty, there
is indirect taxation, you increase the
cost of living, 4nd here the material
which is needed for bulding is made
more costly, and then it goes on in-
flating the Second Five Year Plan.

I am not one of those who would say
that you should slow down the Second
Five Year Plan, because that will be
very uneconomical in my view. I
feel the country is really pledged to
it, and it is the duly of everyone of
us to see with a grim determination
that we carry the Plan through. But
this determination should not be at
one end only. Of the Second Five
Year Plan, four years are there. But
our determination should be on the
quantum as well, that we shall not
allow the quantum to increase beyond
time limit. If both the determinations
this and that we shall not exceed the
are there, and if you carry the Plan
accordingly, you will probably be
able to manage it. If there is some
adjustment to be made, as a practical
man, we should do it. We may exceed
it by six months, or have a little more
quantum of money by taxation or
other ways. That adjustment is al-
ways possible. But if we slow down
the progress, and carry it to seven
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vears, and if some of the projects
which should start yielding, according
to the Plan, say, after five years,
yvield after seven years, there will be
tremendous loss to the country. In
that way, if it becomes a matter of
emergency, it would be better to have
the same pace for building, but to
take a few projects and leave some to
be developed at a later stage; and if
you organise things in a better man-
ner, probably there will be no diffi-
culty.

Regarding indirect taxation I have
one more suggestion to make, and
that 1s this. Although the taxation
will be a great burden, our Finance
Minister has been very kind to give
us, with his compliments, certain
figures wita respect to other countries
and so on. They show the difference,
and probably the kind of tax that we
have to pay looks to be comparatively
very liltle. But we should not forget
the annual mcome per head in those
countries. We should not also forget
the social amenities and other things
provided freely in those countries. Qur
circumstances are different and are
not comparable to the circumstances
in those countries. All the same I do
not deny that some indirect taxation
has to be there 1f our Second Five
Year Plan 1s to be implemented. We
cannot avoid indirect taxation. If we
have to broadbase  our Plan taxes
have to be realised, let everybody
contribute. Let everybody feel that
he has contributed for the develop-
ment of the country.

But the Finance Minister has to
take care that the cost of living will
not increase beyond a measurable limit
because of this indirect taxation. For
that he has to put the taxation and
divide it in such manner that on cer-
tain commodities there are taxes but
on some of the main necessities like
foodgrain or coarse cloth, for certain
minimum requirements, say one kind
of cloth which is the cheapest, there is
no levy. And if the cost of living
index remains the same within the
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Second Five Year Plan period or
varies only within a five per cent or
measureable limit, then if you have
indirect taxation there will be harm.

Shri C. D. Pande: That will be a
miracle.

Shri Kamalnayan Bajaj: I suppose
our Finance Minister is a man who can
produce this kind of miracle. Other-
wise many things will not succeed to
the extent visualized by the Finance
Minister.

As regards the wealth tax and other
taxes, since the matter is going before
the Select Committee and since I have
not got more time at my disposal, I
am not going to discuss them in detail.
But on principle I welcome it, especial-
ly the wealth tax. Regarding the ex-
penditure tax, I doubt whether it will
yield any money, and 1 do not agree
with some of our friends that it will
help even to evade the taxation or the
amount...

Shri T. T. Krishnamachari: It will
not help tu evade tax.

Shri C. D. Pande: It will be a suc-
cessful tax.

Shri Kamalnayan Bajaj: It will be
in your judgment, but my feeling is
that there is a large amount of money
underground. It may be 10 or 15 per
cent, or whatever it is. It can be
easily said that those who have got
this kind of moncy have got it by ill
methods, corrupt methods and so on.
There may be a part of it which has
come down f{rom generations. A part
of it may not be good. You may say,
they have been  antisocial elements
and we have no consideration for
them. My plea is this. They are also
Indian nationals. We are law-makers.
They deserve our sympathy to that
extent. They have right to expect that
we should provide a climate of taxa-
tion in & way and provide them the
courage so that they can come out. If
somebody comes out with a declara-
tion of Rs. 10 lakhs, the first question
by the Income-tax authorities will be,
from where did he got it. He has no
explanation to give and so he is not
coming out to declare it. You may

29 MAY 1957

General Discussion 2742
say that Shri Tyagi, when he was
Deputy Minister of Finance, gave an
opportunity. It was a good opportu-

_nity, T do not deny that. Many people

availed of it. Still you have got to
see certain circumstances and give
them facilities.

Today, after the Budget, the price
of gold has gone up by Rs. 10 or 11.
The price of diamond is going up.
What does it show, whether we are
making the people more corrupt or
inducing them to become simpler or
giving them the courage to declare
their wealth or we are forcing them
to tlake their wealth underground.
This is a very important issue. Gov-
ernment, by law, cannot make a state
moral. But, there must b¢ a moral
climate and Government can assist.
I feel very strongly about this. The
Finance Minister feels that by this
kind of taxes, morc money will be
coming out. When this money goes
underground, there is a double loss.
When the money goes underground, it
becomes inoperative. That is another
loss. I would request the Finance
Minister to take proper care of this.
This is not confined to business cir-
cles: there is a large section of the
people. If corruption is there, if the
character is going down, it is all
round, whether it is business people,
industrialists, or labour or in adminis-
tration or politicians. You examine
everybody. It is the character of the
nation which has gone down. It ig
our duty, who are the law-makers of
the country, to sce that moral courage
is built. My grievance is that when
we have lost the strength of resent-
ment. There is no ‘punya prakop’ in
the country which will resent such
corruption. We have come to tolerate
it. We do not feel it unbearable if
any wrong is committed. We just
say, it goes on like that. Otherwise,
there should be an agony that this
wrong is going on in this country.
When our friends tell the business
people or politicians we hear such
stories all round, the agony is not
there. We have to create that agony,
that feeling of resentment. It should,
be unbearable. I remember, in my
childhood, when I lived with Gandhiji,
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even a small thing which was unjust,
used to shoot up his blood pressure.
That kind of Mahatm& we need. If
we want this country to survive, that
kind of Mahatma should come out.
Unless such a Mahatma should come
out. Unless such a Mahatma comes
out, there is danger for this country.
My feeling is that corruption has in-
creased. The corruption which was
there during the war is now much
more, and has become systematic,
methodical and scientific. People do
not feel even insulted. Even if you
tell them that this is what we have
heard about you, they s: that is all
right, it goes on. I am very grateful
to you, Sir, for the time you have
given to me.

Shri D. 8. Raju (Rajahmundry):
Mr. Chairman, I thank you very
much for giving me this opportunity

to make a few remarks on the
General Budget.
Generally speaking, I give my

hearty co-operation to the general
proposals in the budget and appre-
ciate them. The Budget has been
so laboriously prepared taking into
consideration the economic, political
and social structure of the country.
As the time is short, I do not go into
the details of the Budget; I shall only
say a few words. These proposals
have been discussed for the last 10
or 15 days both in the House, in the
press and by the public also. The
proposals have been discussed thread-
bare and various shades of opinion
have been expressed, some of them
constructive, some of them not so
. constructive. In one of the pamphlets
.circulated by the hon. Finance
Minister, there is a very significant
statement to the effect that in India
there is only one person who pays a
tax or who is capable of paying a
tax in every 700 men. This is as
against England and America where
one in every third man is capable of
paying a tax. That shows where we
stand in the social level. Is it sur-
prising to realise now that there are
so many difficulties in preparing this
budget and that there Is so much
opposition also in accepting the
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proposals  from  hon.
opposite?

May I remind hon. Members of the
very difficult and  excruciating
circumstances, the very difficult and
horrible conditions in which this
republic was born a few years ago, a
country which was exploited for
hundreds of years, which was sub-
jugated and morally and materially
ruined for a number of decades, a
country which has suffered from the
effects of Partition. Millions of
refugees coming from ¥ast Pakistan
and West Pakistan have created
problems for us. The Finance
Minister has said that about Rs. 80
crores have been spent on the
refugees from EKast Pakistan. On
top of these things, we have had
two general elections each costing
Rs. 5 crores. Under these very diffi-
cult conditions, is it easy to prepare
a budget which would be acceptable
to all classes of people? However, in
a democratic country, we have been
discussing these proposals 1n detail.
I am glad about it. But, it grieves
me to note that there is an under
current of fear, an under current of
anxiety, an under current of
despondency in the responsc to the
proposals. I would like to assure the
hon. Finance Minister that everything
would be right in the end because, in
the country, people are well aware
of the effects of the First Five Year
Plan. They have seen with their own
eyes the community project areas,
they have seen the river valicy pro-
ject areas and they are satisfied to
a large extent. Now, there is no
need to be pessimistic about the out-
come of the Second Plan.

Also I would like to take this
opportunity to say a few words about
some of the remarks of hon. Members
opposite. They have gone into the
political and ideological discussion of
some of these issues. One of them
suggested that the only solution is
the communistic approach. I would
like to bring it to your notice that,
after all, 20 or 30 years in a natlon's
life is not very much, for us to take
a lesson from. These 20 or 30 years

Members
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of modern life mean that anything
may happen in thig scientific techno-
logical age. Empires have risen,
empires have fallen. I would like to
state that we should rather go slow.
Very wisely, we have adopted the
middle path. After all, capitalism,
socialism and communism are foreign
grafts. They may or may hot suit
us. So, while we try to get the good
out of these things, we should be
slow to accept them. That is the
rearon why, with our ancient wisdom,
we have chosen the middle path.

One of the hon. Members—I think
quite a good number of them—men-
tioned about corruption. I quite agree
there is a lot of corruption. But
what is the remedy? Who is responsi-
ble for this thing? I do not like to
blame the Government ontirely for
it, because if we want to diagnose a
disease we must go into the root
cause of it. The cause lies verw
much deeper in our social and moral
life. If a father has five sons, all are
not equal. One is a scoundrel and
one is a saint. How do you account
for it? There is difference in their
moral character. So also, we develop
like that. I do not for & moment
justify that we should acquiesce in
these things. We should consider
ways and means of rooting out this
corruption, but how can we do it? I
do not think it is possible unless the
whole country co-operates in this
attempt. An hon. Member suggested
a very good remedy for it. He said
there should be a moral rearmament
to clevate the national character.

I would like to suggest that a few
additions may be made in the Budget
in two aspects. One is the health
problem. I find very few Members
have taken sufficient notice of the
health question. I would like to point
out that all over the country, from
the Himalayas to Cape Comerin,
almost all the hospitals are over-
crowded, and the doctors are finding
it very difficult to cope with the
number of patients, so much so the
patients are not getting enough
attention, the doctors are unable to
give sufficient time and the patients
are dissatisfied and going to the
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guacks all over the coyntry. That is
the trouble. The remedy is that we
should have more hospitals, more
medical colleges, and we should be
able to produce doctors much more
quickly.

Our population is growing at a
terrific rate. Every year we are
adding 50 lakhs to our already
overpopulated country of 38 crores.
That means we have to feed these
additional persons, provide accommo-
dation and medical facilities for them.
So, we have to take this problem
also into consideration.

As the years roll by there is bound
to be more sickness, betause the
conditions of modern civilisation are
such that sickness is bound to in-
creasc. From birth to death, from the
cradle to the grave that is the life of

modern civilisation, a competitive
life. This competition involving
stress and strain is producing a

serious number of diseases, so that
morbidity and disease are bound to
increase. And we will need more
doctors, more hospitals and more
nurses. So, we cannot afford to ignore’
this very basic problem.

There are about 50 million malaria
patients suffering in India every year,
which is one-eighth of the population,
It is not a small number. If each
patient suffers for three or four days,
it means a loss of 200 million days of
labour for the country. It is a terrific
waste and loss. That is why I suggest
that more attention be paid to anti-
malaria work in this country.

Then I come to the Army. A dis-
tinguished colleague . said this
morning that armies should be
disbanded. I quite agree. In the
context of international
warfare, especially when we are
lacking in atomic and hydrogen
bombs, we are not likely to hold our
own against an atomic foreign power,
but the time has not come for us to
disband our Army. The time may
come in the near future to disband
our military machine, but till such
time we should be cautious. If we are
unable to fight a major war, at least
we must be prepared to defend our-
selves if we are attacked. That is the
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reason why I suggest that though we
may not improve our armed forces
quantitatively, at least qualitatively
we must be able to improve them.
We must see that they are well-
equipped, well provided and well
looked after, morally and physically
also. After all, the Army does not
want many things. Even if they do
not fight wars, at least theyv are
rendering a lot of service. They are
fighting our floods, they are building
our roads, delivering us food in times
of stress like this. They come to our
rescue in times of natural calamities.
So, they should not be neglected,
Also, I would like to put it to the
hon, Members that the Army is a
great unifying force in the country.
That is a sort of crucible where
people from all the States mix to-
gether, live in the same barracks, eat
together and enjoy the same privi-
leges, so much so there is harmony
and synthesis. All parochial and
linguistic considerations and caste-
ism are grounded in this crucible
and out of this crucible a fine
soldier, a patriotic citizen arises, and
he should be respected wherever he
goes. ‘That is the reason why I
suggest that the Army should not be
neglected.

As I said before, a disease must be
considered from a broad angle. The
causes must be discovered first. We
are not going Lo treat the symptoms.
If we concentrate our atiention on
symptoms only, we can never eradi-
cate the disease. 1 feel we are
suffering from three basic causes. One
is corruption and its presence in a
greater or smaller degree. I am not
going to enter into its details. The
second is the hoarding of wealth and
blackmarketing. This is another evil.
And thirdly we must concentrate on
reduction of our expenses, that s
undertake what is called an austerity
drive. If we make a three-pronged
attack on these ills of our country, I
think we can reach a very good
stage, we can rapidly advance to the
goal of a welfare State. Austerity, 1
would like to mention, is a very
important thing. So much money is
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wasted by the middle and upper
middle class people. It is amazing to
know how much they spend on
clothing, on entertainment, on
marriages. All this money can be
pooled. So, the Finance Minister need
not have the slightest anxiety about
the Plan. It will succeed and we will
make it successful.

Mr. Deputy-Speaker: Shri Bishen
Chandra Seth.

Shri Amjad Al (Dhubri);: May 1
know whom the speakers are addres-
sing just now? There is nobody in
the Treasury Benches.

An Hon. Member: Shri Bhagat is
there.

Pandit K. C. Sharma (Hapur): He
is there. He is standing, not sitling.

ot fao & §& (WETHYL) -
e waafa wgew,  adwaw
AT H waFr w{ET g 5 wed que
da4t feaw & a8 wyd faare g9
FIA F1 waaL feay o

WIS AAAT A ATHET F T A0
F afx F AmrF WAy o1 TG
IEEY WY TEA FT A FIHAT FAT
T g 1 fow e & wreoia fawy
gAY AGIRA A WA oI FEqTT qIA ¥
qe Sufeua foq, sdrfaq 3 &
STAATT FTH TF VAT A IFAT
g1 grag § WY oy &S il gifr
R & AT FTH WINT T

ooy g% foad s wgr 9w
gAY G WTF I9 7 7 E9 AT
T FIU WIAt CHF TR F AT
T &Y q3Ry &7 At A W gEr
frt 4 orow e feaT) ey
qget At & ag fraw & Irgar §
fr s gE AR FEqy g X
FY g Sy e arwwm @ € 9 say
e T il 3T & swwardy w AR
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# 7 wd for v GgaTaT & q19 89
RS WY A, AR TR Y FA &
TR 9T Afas wdsw T fr 2w
Y L ATt 7 g g 3T Fga N
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f& oud qoitweell o ¥ 0N
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The Deputy Minister of Finance
(6hri B. R. Bhagat): Sir, since
yesterday the House has been  dis-
cussing the first Budget of the Second
National Parliament. It is natural
that every hon. Member is projecting
his impressions of the constituencies
from which he has been returned.
When 1 speak on bechalf of the Gov-
ernment, I also represent the impres-

sions and the reactions of the people
whom I represent. Before very long,

I shall be able to point out, with
facts and analysis, that some of the
criticisms that they have hurled

against the Budget proposals are of
either misconceived or do not sustain
any logic.

It is to refer to some of the minor
points that I have taken my stand.
The points of policy and bigger issues
will be taken care of by the Finance
Minister when he replies to the
debate. Let me begin with the tax

on bonus shares. I must confess that’

the agitation against the increase in
the rate of bonus tax surprises me.
This is a tax on the transfer of
capital from the companies’ reserves
to the individual shareholders. If you
single it out for criticism, there may
be some logic. One has to see it from
an integrated point of view and
combine it with the' dividend tax and
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tax on capital gains. Last year, when
the tax was introduced for the first
time it was combjned with the
dividend tax because capitalisation of
reserves enable the companies to
escape dividend tax partly or wholly
and it is necessary because dividend
tax comes every year. It is in the
nature of a recurring tax. Bonus tax
is a tax on dividends in capitalised
form. Therefore, it is neither iniquitous
nor very excessive. It also prevents
any shifting of the burden on capital
gains either partly or wholly.

My hon. friend, Shri Morarka,
raised a point about section 23A com-
panies. He asked why relief had been
given to them?” Herc again if you
look at this tax singling it out, you
will perhaps come to the view that
there has been some inequity or that
it seems to be a reactionary proposal.
But, if you see 1t in an iptegrated
picture, then, you will find "that this
is quite reasonable and fair. We
have introduced a scheme of com-
pulsory deposits of the reserves with
the Government. This relief has been
given mainly to industrial com-
panies and the scheme of depositing
a part of a company’s surplus pro-
fits to a depreciation fund with the
Government enables the Governmeni
to have a certain amount of control
over the use of undistributed profits.
Instead of the entire profit being
distributed, only a part will be distri-
buted now and the undistributed
profit will come under the controt of
the Government if not utilised for
development  purposes under the
Plan.

I shall now leave these two small
points and come to the general line
of criticism that has been heard
against the taxation proposals.

Shri Morarka (Jhunjhunu): May I
say a word? That was not my
eriticism. .. (Interruptions.)

Mr. Chairman: He is not yielding.

Shri Morarka: And some hon. Mem-
bers or a section of the House had
made a strong criticism against lower-
ing the rate at the higher limits. An-
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other feeling was strongly voiced
against the lowering down the exemp-
tion limit from Rs. 4,200 to Rs. 8,000.
Some felt that although the wealth tax
and the expenditure tax had been im-
posed, full relief as per the proposals
of Prof. Kaldor had not been given
effect to. If you see the arguments of
these sections, a large of them cancel
each other.

It you go into the history of the
exemption limit being raised up-
wards, you will find that it was not
on grounds of equity or nn grounds
of incidence that these exemption
limits were raised. The present limit
of Rs. 4200 was fixed only in 1853-54.
It used to be as low as Rs. 1,000 in
1931-32 till 1935-36. It was Rs. 2,000
in 1945-46 and it was Rs. 3,000 in
1948-49 and it was raised only in
. 1950,

Shri '!'hirumala Rao (Kakinada):
What was the purchasing power of
money at that time?

Shri B. R. Bhagat: There has been
not much difference since 1950. I{ has
been raised to Rs. 4,200 in 1049-50
purely on administrative grounds. The
income-tax department was then
under-staffed and criticisms were
made against huge amount of arrears
of the war period In order to
clear the arrears and give relief
to the department, it was decid-
ed to raise the exemption limit
to Rs. 4,200. Now, the arrears are
very much under control and the
administration of the department has
improved very much recently. The
staff has been augmented and I think
the department will be in a position
to take charge of a larger number of
assessees.

It you look at it from the angle of
equity, you will find that as compar-
ed to other countries—both developed
and undeveloped countries. this
~xemption limit of Rs. 3,000 is not
very inequitus. In absojute terms
the exemption limit of Rs. 4,200 is
nearly 15 times the average per
cnpita income. In other countries the
limit is sometimes less than the per
cavita income, and in any case never
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more than three times the per capits
income. The proposed limit of Rs.
3,000 works out to only ten times the
per capita income,

Shri C. D. Pande: Sir, on a point
of clarification.

Shri B. R. Bhagat: I am not yielding.

Mr. Chairman: Order, order. Unless
the non. Minister yields the hon.
Member cannot put any questions
now.

Shri B. R. Bhagsat: Moreover, as the
Plan proceeds it is expected that
income will be generated in all sec-
tions including this income group as
well. Therefore, it is but equitous
that this income group also should
pay their share of tax.

The Taxation Enquiry Commission
also recommended the lowering of
the exemption limit to Rs. 3,000. They
were also of the opimign  that for
effective  administration of income
tax at all levels a considerably large
number of persons should be on the
list of assessees. At the same time,
Sir, particular care has tao be taken
to see that the incidence of tax on
the small income group is not in-
commensurate with the tax-paying
capacity of the persons affected. This
has been secured by adopting suitably
low rates, increasing allowances for
married people and increasing limits
for tax abatement, for provident fund
contributions and life  insurance
premia. For example, the tax payable
by a married person with an income
of Rs. 3,000—this is the limit which
some hon. Members have suggested—
at the present rate comes to only
Rs. 18 as against Rs. 83-T-0 payable
by him in 1850. So, if you look at it
from all angles, rationalisalica has
been introduced in the rates and the
structure of the taxation system.

Now I come to the higher income
brackets.

Shri C. D. Pande: suny I put ese
question, Sir?
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Mr.-Ohairman: This is not the way.
The hon, Minister is not giving way.
This is not a Question Hour. If any
questions are to be put, aftér the
hon. Minister has finishcd his speech
I will permit hon. Membeys to do so.
The hon. Minister is now procceding
to another point and the hon.
Member is unnecessarily poking his
nose. The thread of argument will be
disturbed and he will be unnecessarily
put off the track.

Shri B. R. Bhagat: Mr. Chairman,
Sir, now coming to the criticism
against reduction of tax rates on upper
income brackets, it wi'l be incorrect
or unjust to form any adverse opinion
about it considering purely from the
income tax point of view. TUnder the
proposed tax pattern, ircorme tax docs
not stand by itself. It is supplemented
by other taxes that have been :inwro-
duced this year—I mean the wealth
tax and the expenditure tax. To a
large extent the reduction in income
tax rates will be absorbed by the
new levies. Indeed, in most cases of
unearned incomes the total tax
payable now—that is both income tax
and wealth tax—will exceed the
income tax under the old rates now
payable. At the same time, a certain
reduction income tax rate is unavoid-
able if the tax structure has to achieve
some amount of flexibility.

Also, as the Finance Minister
claims in his budget speech, this will
plug some loopholes and will result
in preventing some amount of eva-
sion. It is not possible to give any
accurate forecast. Already the esti-
mates of evasion have varied in the
opinion of various experts. But the
advent of wealth tax and expenditure
tax will, apart from making their own
enntribution to the revenues of the
country, prove themselves effective
i» checking tax evasion to a reason-
uble extent. It is from this point of
view that credit has been taken of
am additional revenue of Rs. § crores
in the Budget.

My hon. friend, Shri Somani made
a point about wealth tax. He said
that this tax will be inequitous and
will act as a damper on the incen-
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tives of the company. Both in Iaw
and practice a company is a distinet
entity ‘and possesses a juridical
personality. He also referred that
there will be an element of double
taxation, because both the companies
as well as some of the shareholders
will pay. If you look at it from the
point of viow of income tax, well,
there is cn element of double taxation.
But a company’s income is primarily
carned for distribution to share-
holders, and when such income is
initially taxed in the hands of the
company there is a case for conse-
quential relief to the shareholder if
sucil income  is  included in the
incomes of the shareholders. Wealth
owned by a company, on the other
hand, is neither owned by the share-
holder as such nor distributed to him
by the company. So the question of
element of double taxation does not
arise.

About the incidence of wealth tax
or its acting as a damper on incen-
tives for investments or capitalisation,
the tax is so low, only half 'a per
cent, that it is likely—as Prof.
Kaldor himself has pointed out in his
report—that in many cases this tax
will be met out of the annual earn-
ings of the company and it will not
be a tax on the fixed assets as such.
So far as unearned incomes are con-
cerned, like rent from property etc,
it might act, but I think that will be
fair or quite reasonable from the
point of view of our new policy,
that we want that earned incomes
should get preference over unearned
incomes.

This leads me to one or two mis-
conceptions that have arisen in the
minds of certain hon. Members who
gave vent to their feelings in this
House yesterday. The hon. leader of
the Communist Party said that textile
industry is not passing on the excise
duty on cloth because rebate is given
on the third shift production. I must
point out that this is wholly incorrect.
The rebate is given not on the total
production but only on the produc-
tion in excess of that in the eight
months previous to September, 1956.
This rebate is only half an anna per
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square yard. The extra excise duty
Jeviable on the basis of rate fixed in
September, 1956 would be of the
order of Rs. 30 crores, while the re-
bate on the excess production is
hardly likely to exceed a very small
fraction of this amount. Therefore, I
think this does not need a greater
explanation than that there is no
justification for. the view held by
Shri Dange.

small misconception was
to by Shri S. K.

A very
given expression
Banerjee and Shrimati Ila
Palchoudhuri. They said that tire
increase in excise duty on tea will
make exports very difficult and we
might lose our foreign markets
because our tea would not be compe-
titive. I think they have confused
between export duty and excise duty
which is no{ _evied on the tea that is
exported.

With these observations, Sir, on
some of the specific issues that were
raised, 1 come to a general point
made by the hon. Member from
Ranchi. He said that the burden on
the middle class, which is an import-
ant section of the community, has
considerably increased and should be
reduced.

Sir, this is a very commion line of
criticism that has been levelled against
the budget proposals. It is very diffi-
cult—even the statistics are not
available—to prove how much and
what is the effect of the quantum
of the incidence on the middle classes.
Only, we can make some general
observations and as this is a general
observation, 1 can meet it with
another general observation. The hon.
Member rather pleaded eloguently
for reducing the burden on the middle
classes. There were others who felt
that the lower income group needs
a special consideration. There were
also some others who emphasised the
disincentive of high taxation for
people in higher income groups. I am
sure that the hon, Member will agree
that it is impossible to devise a tax
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policy which hurts no one and yet

ralses adequate vresources for the
purpdse of development. The sacri-
fices implicit in raising additional
resources  must be  distributed
equitably ie. with due regard to the
relative ability of different sections
of society to bear the additional
bunden. To some extent, even the
most equitable system of taxation is
bound to impose some burden on the
poor in a country where nearly
everybody is poor. To talk in
general terms, to say that Indirect
taxes are regressive or direct taxes
are progressive or to use those
general economic phraseologies, has
no meaning in a country like India.

We have to see not only to the
distribution of the tax burden but
also see whether the taxes are used
for the developmental activities and
also, what ‘the economists say, to see
to the generation of income in various
groups, or to use the technical term,
to the input and output ratio. Even
most advanced countries have not
been able te establish any direct
relationship between these things. It
is very difficult to say specifically
how much burden a tax on sugar,
for instance, will add to the middle
class or to the lower classes. We can
only go by this, namely, that a tax
on sugar will restrict consumption
because there is elasticity in it, and,
as a matter of fact, in the rural
areas and in the lower income groups,
people will resort to fur or khandsari
and this may not be as iniquitous as
it appears to be.

So, we have to go into the nature
of each tax and see how the incomes
are generated and then and then only
we can specifically come to rnake any
conclusion that by this tax system
the middle classes are worse off or
better off. But in my opinion, in a
country like ours, it is really mis-
leading to speak only of two sections
or three sections which can bear
enough additional burdens or less
burdens or which cannot bear any-
thing. There are gradations in regard
to the ability to shoulder fresh
burdens by way of taxation. Some
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sections which are relatively very
much  better off must contribute
more. Others which are not so well
off, of course, should contribute less.
What & taxation policy must try and
do is to keep within the ambit of the
tax system as large a proportion of
the population as possible, and, at the
same time, see to it that the incidence
of taxation increases progressively as
one goes up the scale income. This,
in my humble opinion, is what the
budget proposals seek to do.

WNow, I would like to refer to two
points made by the hon. Leader of
the Opposition in the Communist
Party. He has quoted some figures
showing the proportion of wages and
salaries in the net output of factories
as compared with the share of the
profits. His point was thag the share
of wages and salaries has gone down
and this was what he called a
perverted socialism. This, as 1is
obvious, is a very complex problem,
and the question as to the appro-
priate share of wages in the net out-
put of factorjes is very difficult to
determine. There are many statistical
snags in the calculation. He might
have calculated in one way or, the
standard way may be different. The
prectse source which Shri Dange has
drawn upon is not known to me. But
the analysis available to us for the
‘period ending 1953 shows the follow-
ing results. I am sorry I will have
lo quote a few figures.

The net domestic product of
tactory establishments at current
prices in 1948 was Rs. 528:9 crores.
In 1953, it was Rs. 731'1 crores. For
the earnings of factory workers, the
estimate is Rs. 208-9 crores out of
Rs. 528 crores in 1948, and in 1953, it
was Rs. 331 crores out of Rs. 781
crores. So, if you see the percentage
of the two, it was 35'8 per cent in
1948 and 40°0 per cent in 1953.
Apparently, I do not doubt that
different procedures are possible for
estimating the earnings of factory
workers, and it is not possible for
me to go into the relative merits of
these procedures. Nevertheless, the
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conclusion that emerges is that even
on a very conservative estimate, it
cannot be said that there has been
a kind of desperate movement in rela~
tive wages and profits that Shri
Dange has tried to make,

It would perhaps interest the hon.
Members to know that the percentage
share of workers' earnings to the net
output varies from industry to
industry and therefore the relative
share in the aggregate depends upon
the type of industries, the stage of
the industry, the quantum of capita-
lisation and modernisation that they
have achieved, etc. If all these factors
are taken into account, only then one
can arrive at a correct estimate. But,
as I discounted in the beginning, 1
do so now, and I say that nothing that
Shri Dange has quoted proves that
there is a desperate movement in

relative wages and salaries and
profits.

One last point that Shri Dange
has made was this. He said that it is
better to get at the income generated
in the economy at the source itself
rather than allow the incomes to be
distributed and then try to collect
money in the form of taxes. By this
theory, he has tried to plead for a
case of general nationalisation of all
industries. I will not go into that
point—that will be taken care of
by the Finance Minister. But 1 must
say that Shri Ranga who spoke after
Shri Dange replied to Shri Dange
very aptly. I would like to add that
the difficulty really arises this way.
Nobody is against nationalisation. If
you see our Industrial Policy Resolu-
tion, both of 1948 and of 1953, you
will find that we have a very
deflnite policy about it. It is a prag-
matic policy suited to the needs of
the country. There is no dogmatism
about it. So, I can say that there is
no difference of apinion so far as
the issue of nationalisation is con-
cerned. But the difference comes in
this way. When and how it has to be
done? But the practical point is more
important. Again, curlously enough, it
is the same people who speak for
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taking over an industry and want
‘hat the Government should tax i
surplus at the source, are the most
vehement opponents of Government's
proposal of nationalisation.

Take, for instance, the question of
nationalised enterprises. The hon.
Member and his friends are the most
persistent advocates of extending the
sphere of nationalisation, and they
argue that large profits can be had
only if the State takes over one indus-
try or the other or the entire field
of trading. They are the very people
who are generally critical of every
step that Government takes to ensure
that it gets at least a reasonable
return on such nationalised enter-
prises as are already in the public
sector, The people who advocate
nationalisation as a method of aug-
menting the resources available for
development are also critical at the
same time of our effort to achieve
surpluses out of those nationalised
concerns. For example, in the Posts
and Telegraphs or in the Railways, our

efforts to adjust % rates are
vehemently eriticised by them.
Apparently, the philosophy of the

hon. the Leader of the Communist

Party and his friends is that all
profitable  enterprises should be
taken over by Government, but

having taken them over they shouid
be run at a loss, not at a profit. I
know that there are countries where
the State mops up surpluses by
adjusting turnover taxes. 12 they
would refer to Soviet Russia, the
bulk of the taxes comes from the
turnover taxes. And in the same
country, there is apparently saving
only in name. The workers are
asked to contribute to the Plan or to
the National Fund, either two or
four or five weeks' wages. But when
we try to do the same thing, they
are the people who oppose it. Here,
of course, the difference is that I
this country whatever pledges we
give we honour. But in Soviet Russta,
recently Mr. Khrushchev has In a
declaration almost frozen the entire
national debt. But even when we
assure them of both the interest and
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the saving, they are the people who
oppose it. We do not know how %o
deal with it. But that is &

issue and I leave it to be dealt with
by the Finénce Minister.

Shrt C. D. Pande: Sir, may I put
a gquestion? *

Shrl T. T. Krishnamacharl: What

- is it? I will answer it

8hri C. D. Pande: It is not a ques-
tion requiring answer from the hon.
Minister. The question, Sir, is that
this interim reply by the Deputy
Minister of Finance is a serious
departure from the usual practice. Is
it to be understood from the Finance
Minister that this is the final reply?

Mr. Chalrman: Order, order, ‘The
question does not arise. And the ques-
tion need not be put to the non.
Deputy Minister. It is the Chair which
allowed the Deputy Minister to inter-
vene. The hon. Member is fully
aware that in all suth debates the
Deputy Ministers also intervene and
take part. It is but fair that the
other side should be heard also. I
have not understood tae hon Member

Shrl C. D. Pande: The question is
whether this is the fnal answer to
all the arguments advanced by this
House. He might consider some points
to be minor, but in our opinion some
of them are very major. 1 only want
to know whether the answer given
by him is final

Mr. Chairman: The final reply is
to be given by the hon. the Finance
Minister. And if he chooses to touch
on any of the points touched by the
Deputy Minister alrcady, there is
nothing wrong in his doing so. He is
at liberty to choose the points and
give a reply. There is no question
about this being the fnal reply. This
is not the final reply at all. Moreover
there is no finality ‘n arguments

Shri 8. Ghose (Burdwan): Sir, the
budget has been discussed and con-
sidered in its various aspects by so
many hon. Meizbers. I want to confine
myself to the points that I consider
to be of common man’s point of view.
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-1 do not want to test the budget on
the touchstone of socialism, because I
am not an expert in that science; and
particularly in view of the fact that
that science has been taken into con-
sideration by two veteran persons, one
Shri Dange and the other Professor
Ranga, one advoecating Gandhian
sociglism and the other advocating
marxian socialism. I am in search of
a book on socialism which defines
that in a State the lowest will get
Rs. 10 and the highest in that State
will get several thousand rupees. If
that book is not available, I submit.
Sir, that this budget is not based on
any socialism, or it is based on some
mysterious socialism which has up
till now defied all definition. I leave
that point therc.

Now, Sir, the hon. the Finance
Minister has given us to understand
that in order to keep the Second Five
Year Plan going, taxation is inevi-
table, and it is for this reason he
has taxed the various necessities of
life. He has reduced the amount of
the assessable income, and perhaps to
give some consolation to the poor, ne
has attempted two taxes, one on
wealth and the other on expenditure.
We know his views, we have got
sufficient indications, but in spite uf
that there has been an uproar and a
chorus of protests all over the country,
even in the camp of the Congress. A
body like the Calcutta Corporation
recently denounced the measures of
taxation in no uncertain terms.
Feeling the pressure of the public
opinion, or for whatever reasons best
known to him, he has come out, so to
say, with some arithmetical jugglery
to prove that this taxation means
nothing. He wants to say that by this
taxation only half a pice is enhanced
in the price of a cup of tea or only
three-fourths of a pice in the price of
a cup of coffee and some such half
price or three-fourths of a pice or
some naya paisa in the price of
paper and other things. '

The attempt of the Finance
Minister is this, that after giving the
incentive he wants to cry halt. He
wants to put a limit to the profiteer-
ing tendency. We are yet to see that
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wanderful feat, namely that after
throwing the stone he can check or
regulate its motion.

Now I come to the Second Five
Year Plan which is the sine qua non
of this taxation, we are told. When
the First Five Year Plan came ‘1.
existence it was promised that better
conditions would prevail after the
fulfilment of that Plan. That Plan has
gone, and perhaps one year has
elapsed since the beginning of the
Second Five Year Plan. And what do
we find? Has thcre been any change?
Has the nation advanced an inch?
If we ask “Has there been any
change”, somebody might inadvert-
ently say “Well, no”. But I say: “yes,
there has been change, there has
been a perceptible change. It is not
a change from good to better, but
from bad to worse.” What do we
find? We find there is want of food-
stuffs practically in each State. We
find sky-soaring prices of foodstuffs
and daily necessities of life. We find
that the air is thick with sufferings
and the Government could not cope
with the situation. This is the condi-
tion prevailing in the country so far
as foodstuffs are concerned. If the
problem of education and the problem
of health are taken, we find the same
sorry tale. The problem has not been
tackled in the least. There is sales
tax on books. Taking the hesalth
problem, recently there was a com-
mission of enquiry into the health of
the students of the Calcutta Uni-
versity and so far as I remember, the
report says that more than 50 per
cent of the students are suffering
from T.B. or are suspected of T.B.
At this cost, this Plan is going to
be implemented. Assuming for argu-
ment’s sake that the Five Year Plan
is implemented, and the country f{s

» rolling in milk and honey, for whose
- benefit

is this Plan going to be
implemented? We find a natlon,
ricketty, weak, emaciated, with eyes
gone down into the sockets. That is
the benefit of the Plan when it will
be implemented.

Then, the question arises whether

the Indian people have the tax-bear-
ing capacity. Even the resourcefulness
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of the hon. Finance Minister will not
persuade him to say that they have
got that capacity. Even then, they are
to bé taxed. In taxing them, that
grandiloquent term is introduced,
namely, sacrifice. May I ask, in all
humility; is sacrifice an one-way
traffic? Is sacrifice meant for the
poor, for the lower middle class, the
agriculturists and peasants? Is not
sacrifice meant for any others? Is not
sacrifice meant for those who are
sitting in a high pedestal, who are
living in bungalows, where even the
grass is allowed to grow? What
sacrifices have they made for the
implementation of the Plan? We are
ready to co-operate with them. We
want a catalogue of the sacriflces that
they have made. With that catalogue
of sacrifice, we shall go to our electo-
rates to inform them that these are
the sacrifices that they have made, 1
say, the high dignitaries. I submit on
that seore this taxation is unjust and
should not have been imposed on
ordinary commodities and necessaries
of life.

There is one thing which has been
said by the hon. Finance Minister
which should not be allowed to go
unnoticed. He wants to say that his
heart bleeds for the common man.
Let his heart bleed and bleed pro-
fusely; we do not mind that.

An Hon. Member: It will stop.

Shri S. Ghose: But, he casts a
fling against others by saying ° that
those who shout and speak do noth-
ing for the common people. Bleeding
for the common man is not the
monopoly business of the hon.
Finance Minister. We know that
whatever rigmarole a man in high
power says or writes would find =&
place in the pages of the book and
will be regarded as gospel truth.
Therefore, he can say that his heart
bleeds for the common man. But, we
want evidence of this bleeding. It is
not a mere statement that would be
sufficient. People want evidence. 1Is
the evidence. this taxation? X this
taxation is evidence of bleeding, I can
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assure him that the common people
will doubt the very existence of that
organ in the Minister, which wants
to bleed. I submit that he should aot
have made a monopoly to bleed for
the common man.

An Hon. Member: He is bleeding
the common man.

Shri S. Ghose: That is what I am
going to say: that he in his turn
bleeds the common man white.

Another question would arise:
wherefrom the money will come. That
is why I h:gan by saying that I am
speaking from the common man’s
point of view. The master minds in
cconomics will discuss that. I would
submit one simple fact. Money could
be found in this way. There should
be a drastic curtailment of adminis-
trative expenditure so far as the tops
are concerned. I do not know whether
by this curtailment lakhs of rupees
will be obtained. But, by this curtail-
ment, you offer a gesture, you offer
an attitude which may give an in-
centive to the poor man to pay these
taxes for nation-building works
smilingly.

Secondly, corruption should be put a
stop to. There should be stoppage of
colossal wastage. These two, corrup-
tion and colossal wastage, are inter-
linked. Hon. Ministers may say, we
are also equally anxious like you to
put a stop to wastage and corruption,
but stretch your helping hand. I
submit, there is a great risk. It is not
a question of asking. They must be
active; they must cxert themselves. 1
will cite one example before the
House as to what risk is involved. One
Deputy Magistrate was taking illegal
gratification, and the bench eclerk
was the middleman.

An Hon. Member: Co-sharer.

Shri S. Ghose: Go-between., He
perhaps doubted his bench clerk th:t
he i not getting the full usufruct
of the booty. Thercfore, he attempted
to have relationship with the litigants
direct. A pleader of that bar, who is
still a sitting Congress member in
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the district board, went from door
to door, each and every door, the
door of the District Congress com-
mittee, this and that to get any help.
Ultimately, he was successful in
moving the executive to action.
‘Therefore, a trap was laid and in the
trap, the Deputy Magistrate was
caught red handed. There was a trial.
What happened? It happened that all
the police force, those who were in-
volved in the investigation
case, were purchased and even the
D.IB. inspector at the time of deposi-
tion made prevaricating statements.
And what was the resul{? The result
was a foregone conclusion, so much
so on the date of delivery of the
judgment, this Deputy Magistrate
came in his car with a garland, and
ultimately when the judgment was
delivered, the defence advocate was
garlanded. That is the way corruption
goes on, and the gentleman who took
the lead now stands the risk of being
sued for damages. So, who will
stretch a helping hand to the hon.
Ministers unless they take the risk
themselves, unless they come to the
forefront, unless they exert them-
selves. It is for this reason that cor-
ruption is not being put a stop to.
Nobody ventures because the persons
responsible for colossal wastage, who
are corrupt, have a large purse to
undo everything, and the gentleman
who, with th~ best of intentions, pro-
ceeds in that direction will find that
he is entrapped. He will find that the
police have submitted a chargesheet
against him under section 182 or 211
of the Indian Penal Code. That will
be his fate, and it is for this reason
that the Ministers are not getting
help. They must try themselves., If
they set an example, we might get
some results, otherwise not.

In this context, I would ask ‘t.he
hon. Minister to face the plain truth,
truth which can be beaten by no
ability or steam-roller majority. In
seaszon and out of Bseason we are
reminded of their strength by the
stretching of their hand. I know they
possess strength, and perhaps in their
sense of security they will not pay
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heed to us when we speak with the
best of intentions, but I submit that
days of reckoning will come. They
shall have to- account for it. And I
finally say that they should not labour
under this illusion that on this slip-
pery ground of Delhi they are writing
the last chapter of history.

Mr. Chairman: Shri B. P. Sinha.
Shri Raghunath Singh.
P. Sinha rose—

Shri Raghunath Singh and Shri B.

Mr. Chairman: Shri B. P. Sinha is
there. 1 thought he was not in the
House. I have called Shri B. P.
Sinha.

Shri C. K. Bhattacharyya (West
Dinajpur): Sir, audibility is very low
in this part of the House. We not
only suffer from the fact that we are
backbenchers, we =also suffer from
lack of audibility.

=it 7o wo Taw (A7) : gyl iy,
FCH IV HT FG AIAE) F A0G T
FET E

T ST & fr gvomr & fag qar
R agT & wTawE & S gty &
a1y fedim & @9 & fag o 1 & gwe
gfFagawal & o5 @ O § 0wy
FIFTT FT & a1q &7 Y &qrer AT
arfed fF o sfraw # oraeas ' &
I X et aeg &1 F7 W T
Tifgd T o faorrfaar & <5 &
I 9T & FT T AT AT wIiEg ) Shew
# e g f age Y O ool 97
&7 WAt AT & S fraw ¥ faa ura-
WE § 1 LAY HIT FEIR w wAT ey
faare & wifem

ag FgT wea & o Aw O § e
fersrer & ford v Y oy & 337 g
@ faare &Y 7 g & a7 g
Srgat § 5 faw w1 & Gror gowre
TAAT W 74T a7 ¥ A w3 w1
Az Y 2, AY fr SR wY AT €
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[ shrao wo fag :
STATIEAT ¥ 6 Y sav Tt wifed | § 7o § we w7 frwre fear o

fred ahr 29t 5 e wr ek agw A
T § WY wgar € 9 & qEwY A
¥ araw gar § fF Y waar gW avwET
¥ fod o1 w8 39 #71 wiveig amaw
® a5 F & 3o waT oY fawr &
¥R [T OAE T oqEm

orr ¥ W wew afew W
wfe safam 58 svar & o i o fvam
WY W QoY TWAT ATA § | FALY
T ® FHTE A I T FETE W
o & R Wi # gfg @7 H
TEATEAT & 1 G waeay § gw ag 9
oz w1 € 5 gEd DT &
Uy g & arg  fagqrEy #7 wa@T
T faw ¥ 9T odT ] FEF
& fog  ogtey e oo g0 9§
waq geay it ey dwar B cgaeqr
FT TR | UTH T T4 HqravT vy
® Aty o7 EY @7 ¢ 3w afe gwd 79-
affg Ao & g @ & arg ofr
I o7 ady g feafa @ ardt &
I f wft &Y T ¥ 2w A wEsw
v ARk W ¥ wffom ww
AR 1 R AT o ) 9 /T

WIS ZH TIF AT qTFFSF & |
Ffeer wyw deadfa Ayoem g § o
& 1= fr goRR e a1 feaT A
s @ faem 9T e WY AT
Qroe g0 oft § oY SWagrc AT @ |
o0 gaw ¥ €Y wmaT R oe T A
a% Waw w9 feaT ) w3 andy iR
o A grEd § Sw wanT e
T wT ey 7w & 9 w7 ofaw
TAET AT ERN 1 gE A A T A E
e HAt oY Y xw fawg F fray &y
SR I T srave WA § e ag e age

| T aiw ww Ay W Tog ™
TOEUT WY KT TTORTT 6T T Y mar |
A o ww A W & A
T HTT0 AT & T § o g
t 1 =fy @ WY sl aw TR W

(v A A 3 Y W T I T o

e s arfgd o

g wfas gwar & I qT dx
frre &7 are &g ey & | g7 AT K
Forre # Afe fasge aqd ot ¥
T § g fF w SrETd T
& sTor € g 7 v Ay s
Fr & T @A A wo sl faraTY ®7
WO T AT | & AT AT §
& wa 5= fawg § g@ AR @rfan
sfeT aramTAfa & 17w d Sy §
o et ¥ e T AT 3 A Y Femar
AT AT F1E qHfT  syEeqr Ay orq fie
A 9T FH FTA AT FY gWT KW G
M g A (voRfaEr ) air
s wta s a8 9@ |

T 2T & G A A Gy w7
faaa Y a1 § 97 gw & fwarl A
e a9 ¥ ww i aTH A F
farqrat &7 mrardr g7 ¥ wfas § 9%
T A Fwa ¥ fag gw @y
Y &1 TR oror fearY & R
A foea qar @t @ 1 gORT ®
q wYE gt g A & fom ey
W T W IR TF (% TE0T § FTRT
feert & fgo & fod segr € A
fear & vt 7y W &

fog &7 § dx feord o T & .
ardy & o< forg g & ifomr fy od
# arfr § = WY o wT fward
9 a1 v & W e g

o



foardl & aX ¥ qoRrT WY araerd
o

" wey wnar § e qiee g 9w
a§ o frar w7 oftew s a9 ST
afs ¥ favg & feodY & fftas
sreara fals & & wawet g fie 3 (sraT)
qUFT & a6} &7 @ w5l Wi
BE ¥ arear & wfw o dur e

o FH GRA TEEy ¥ fag
quEE & | Rk AR § § wIs o
FATT AT ATRAT § | WTHF gW TedT
FREF AT § AT TR HIA F gar
YT 8T FRIA TN & G AT R
got 7o 9 g § fr 2w Y $afig-
yaE w7 & foy g fxa &
‘gFEEA F JEE g g, 98 ITHe T
aff v &1 odr gTA § g9 WA
TR HTHTC F TV GHT T § | THE
At ® 37 gg 9T & fv ow @l
72X § foramr ofr qoar 74 &7 § I
®77 ¥ ¥ gy & F@IET A QA F
fag & ®¥ | W WA oar fEwar
Y & sy af frorar § fe e g
® WS § Jew gfede 1 wda WK
&ffr & N = o ogw ey
& ag 7 g srwifr 1 carhrr W
A T T ¥ vEr & e g0
& g7 q AFTT ®Y AT KL
AR N faguwr § s vex § v gw aofy
Ay wiwd ¥ &1 aw= FaraTe #Y qiw
AT AT TSI &1 F g § By oww
7 w0 A o e mwm

HIEAT gfoie o el 9T 8w
o FT AT eA T RE ) WA
&9 STH §IGT THY ¥ WG F AMAT |
AT YW T T W YT AT ¥
faara & ¢ w1 g ey s A @
& aiw gl A W weiler Saw
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wgTaT o7 gear § 1§ fogre ® W@y #

ag w7 wwar § i g8 17 oMK ag
T ¥ TrareT ¥ fgarg ¥ 79 Afar
FT LT O T T AW AT IRTIA FY
axar & fe W g wreal Y W 3
¥ wrfaT & gy § 1

g8 AT Y A oraady Jar F ook
WA q1EAT § AF 97 & 7 owa gwey
FHA {7 7 A e wiw fafar §
I Ay A Fifwew s Wl
"I T S B qar Ad) & fe few
@ X IAET AT N W W@T & 1w
qz fred & a9 ¥ X FE AZ
TRAREAT BATE ey & 1w Fearat
F g o, N9 F FF o}, I v @
¥ afy goR s oy @ §F W §
AT Ay W wAEqrd T AAAT
ST g9 qg FEy & fv o w7 arfaw
frarr &1 3fea ag wifaw fow ag
¥ avar § o faw wrer gAfa W
AT Iq¥ T agw v &
T GAFN T A vy w7 § A wEA g
fif 3000 # wTaA forw Y &, 9w ¥
FIT §AHN 2 G w1 e @
¥ axfaars framY & Foor # qrredt
%o ¥TF § aT 4. TI4 F AT XY QY &9 },
9§ T FOT G FAE | A G
HATTAT ¥ A G & | uriyw |qAAr
T AT AT T § | AW W IO
qA A ®Q@ § | fegm & vl
Tafars g4 A I Q@A Y
HfEa ¥ W B oy wew g e
feam wilw w1 mfosw ad et
s/t s 3w o7 arly o a0 iy
T ¥ g w3 & ATTAT 1 o A
forara #Y aME W TRAr AW AW
fear vt wfr wy  mfae vqat

argaifea § 1
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¥ arq o wrd f6F | 97 WY qU @
frrr & | T ¥ W9 T TR A
foad ot AR f6g @ ITHA AT A A
w8 g & AR ¥ WS ag
oraT & fE g7 9T SRR ¥ 23 w9
o wrrAT £y & 1 ¥few § W w5
FEATT AEAVE PR A W ¥ (g w0
a7 geeafaRE qU as g A d
T & TR & &Y FOT GIAT EY =@
& 1 ARG FY TarAeT 87 F fag ww
Y O Wlw 19 FXE 597 H1 HTARFTHAT
& | Sy AT R peTEs v e
Fff s @7 | W frae g W
w AEAF FX7 oy § fr oA ®
Y w3 ¥ I wr 7 sgiad
Breft g€ Y | SfeT STl & AT
T ¥ AR &R F Ay oA A
Iq T ag A AgfAnd AT Y
w§ & ) W ag fwam aga d97 @,
g weEte {0

o foFeat 7 srifas saeaT g
A I B § | W B JTA TG HIAA
a4 & B w3 & A wrd faadr
gt gf & | ST HT owEAT FT 0-jY
@FET LA W S ZY ATIT ) WIq TGS
&t @ Ay v § A 99 ¥ A7 99
ramatam A IR 1 WA
T A T A W & 1 q9T @y
¥ a1y a9 9 R A 99 B g
qRa wr e & 0 & gw ey faegw
FIT AT FARATE | BHIR AT H wo
sfava feam & W1 97 #r hfasr
ot g7 FrAv s ¥ | wiewr s WY
AT aET A faemw & SR aw g@a
& fog wgr TRw TR AT & 1 7
AT Aot 77 W7 ¥ IF & (4G qAq
s ifgd + wra € are 9w w6 fgay
qqT TG & T4 A fowr wT S AW

%Y 2o w7 2fE sufirr e wrr (TN
Bz ) €1 e TR WY A
Faw g glrerr o a@rt A I 5l
tiwhu e dmygrew § off
aTar fe 99 AT wrRgrET #Y q@Ar

Hfaa™ & AEITHT I XWX o
arzy fvar & fr qme a9t & W= W

- & ¥ g 7§ aw F e ¥ e o

wirag faar 7 w2y &< & 1 ofeT
T 7 ot fgfa gt AT et
I A WY F: ¥ WRE A TE A WY
& =i & g Faa fo Whma aw ¥
fag farerr o7 a9 XA AT R &1
22§ ¥ A aF & wFwl & faqg Wi
Faw (v I ar WA T FAE
H1X ¢v wfaga & fax & v fpar &
FraEaT T A7 g & ) vug fraal o
I ST FIT W FY 9T 7 fawer |
AT & @0, ¥ B T 4G G997 G
g1

o feam 1 @ ' o
W AT R & AN X A F AW R IR
qT dFy o i TR & 0 7 x9 wT
I g3 F @Wd T aFqAT § F W
IW & TS wr At w7 a3 &G |
I HY AT TERT . ITHT W A FE
FFT | WK W9 gHT wE w9 ar &
amar g fr feeril & &= oo
gar A8 gw
TH & a1 T F 7y W T § e
Y TTET T A & 9 HY OFT A ¥
B[R A wrr fenw * gui a7 &
fag vz af faear & 1 g7 & eTaer
¥ o) § woe a0 o W@ g ) W e
oF HEgW 93X xar de ed fwar
WAt & F Iy o e ¥ fow R
g axar 3 Yg AaRE W WU S
AT WTHEAE § )
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w & & g ff W
& w wewr xo awy ¥ ¥ fa fwara
# faearw &7 Gy dav ) am T
AT WY 7 Ot fear Ay fearr @ &wg
wft ¥ 2% Y da D 1 99 F SfEw
T W1 FAT I H1 W A7 FY wafe
&Y T1fgg 1 99 w1y 99 F har=
® FAT I5T GHT AT TT TH FY
gHETaT awely S o

it veAmafey : A @t
g, § o oF faag 97 s AT
oY @7 § g &1 grrey Ared Y g
Tz fawy qT g mnft aw fady
Y fawemoggs wwrw A T )

wFY 9g> A @it of FY 7 wehfsar
At &7 aurE T E fr E 0 ¥ ¥
5 FUF T9q FT Ffaw FF faard
&1 AR ¥ ¥ « TAOT TOF Ew
w1 fpfar cagifest &1 & s
st § fr gmR fafrert afagam ft
wqq fawmt § oy ag § Afaw w1 &
fea @ 1

TaTafa wFeT, & WIET T 1w
Fs fiwm wmear g (% wrewad
M G E AT FALH &1 T AT FT
o< fegy farea N ag s d ¢
feragdgrdd o & mwar
TEATT ITLAT § 1 PR ag; A}, @
w1 ¢ MR aiHff § 1 57467 o feda -
Sfaw ¢ w sefaas N 7 &8, v
Z1g 14T ¥ a7 T T, IARHE
waify Y O @ ol & g Ay
®» gar w@ar & & ool wmifedw
Gwft % &, AT WA w37 &
im0 AT § oo wrEa , a8 wraeY
wew g wTET) gg ft eToey
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AR g wifge fir qrfemr e
tx & gifier §1 A o1 A wwive

% &, 4y o gFengd &1 sy

@ ménmﬁa’rmim
€~ drbe aff w andr & s st
ﬁfa—sm%t‘wfgwmaﬁm
FUeT Trar A= feay § Wi fm &Y
T AT AT AEd & F drhe Al
g ot 39 mw AT I AT W
qaT 2

Mr. Chairman: Order, order. The
speech of the hon. Member is very
interesting. But it will be appropriate
to refer to the question of military
secrets, the constitution of the Defence
Council etc. when the Demands for
Grants for Defence are before the
House. Now we are discussing the
General Budget. I would request the
hon. Member to speak on the General
Budget alone.

Shri Raghunath Singh:
going to refer to that.

I am just

% 3§ THT § v 57 Fy g
N drhe § A faerpa rer T &1
wa fedt 2@ F1 oFere e st
wTSE §Y AT I9 I 7 A GIEAT AT
F 9% T E W IUET @A AL Y o0y
qFAT

gadr AT (@ ag vt § fe e
uTT A 8XI-AY FT qWe q@ - &Y
i fe 87 ey3I-Y F gw aoe
#T ¥o q3de fewa ax &< fiwar wm,
K=Y F Yo gTHT, WU~¥% F 3L
qde sarE feur, weXe § ¥i
qEe W1 & (exe-Ys § W a9
13X TEE fedw & SO wF v ®
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& amed vt § o+ B il o feww st F fgrgeandt e o ey

AT FA AN FT o ey | S (&
TREETT 7 Zor TIZ FT 50 TTAE WA
fedm ov @ 32 g7 § 79 AT IEAY
wer a%E 3y, qede & fem ¥

o7 § I 9l gedmT #r T
T FT e feamr wvedr §

of gwr (fhomarae) + Fa =W
xRy |

W g fag . R« Qe
T TR

Shri Barucha (East Khandesh):
Where do you get these figures from?

Shri Raghunath Singh: From the
Budget papers themselves.

My Ankraas sre absolutely right. I
challenge anybody to disprove them.

WX F ATTHT 4T 4 qoq Fy WX foo o7
wger § 5 oifsens R fegem
S ot qTala § fa s oo wrafaay
T &1 fegeay #1790 7 woo
aF5ET § W7 v woeoo § walw
TieENT & AN §F oo wRET W
tgoo Wewy § wily wifFamm &
TR #) AT wRoo & A fggram
%/ qrETT vooo ¥ wmaty fgerrar
A NFe & qxfiae & Fasr Yoo
FT AR ¥ W A9 9% g¥d &
fe swrad & o A @ oaa
g

#4 g7 W7 fr wavr wrsfya fear
f& werad & famdy § 1w o
#t #0q 22 g™ GreAd w0 FT QR

4 sigar g fF 99 11 T
BIAG & eq7 T fggeardt @& w

T A |

urr 297 e dfezer wreed § 9y
RY FQT a1 Y KT FT47 AT gUT
g, ATIHTY qEY ¥ A wT Y
HeaTd #1 MR v Trewne Fiax
g% e ¥ fawamar ag goem &
SR I weeRa 1 T & W saA
F:7q Y%, 3o FATAF IFETITE 0N
T 7 e & fr oAy doieneE
#frgr g faw swd @rfam gam
g qrfeean® &7 @Y FIGET T I
2 Sfeg gasy A F v@r & fegeam
& qrer gaA oot w4Y & 1 ot g€ T
Faw g, 92 pradir o ar o
¢ o afyere & q@iiw PAT ¥
fra ¥ 2 fsa ww fegeae
& qre ww oft Qavher  Sfae /4%
f grohre sfET o aETgT
& war & wa 5 39 arg qAET
1 HAA AT A nF AR AT g
T WYT Yoo WiT A FL a¢ FE ik
& A sEwr 337w @z drvr @ Fa ot
f& ¥2 i & 98 7 N garé AZror 7T
9 T & FITTATAN &7 J | IAH!
IGAT garE e A T@q F foq Qar
A AT A &1 g
g ¥ Ot W fr ez 0w A
wcg AT & $1 g A e v ardy
&1 gargariwEry gaAar ¥ gAY
FmT £ A F TRT § 1 AR AR
wg s ugt Qfefar & awg wry &
fya dax Hue dfae § 91g o= 91-
ot gavd sreTw A A1 gw AR Y
FT AT FT FHT AT FEWAAT FCTEA
wr wwd & B o W S@Ad {
sOq LAY AL F a9 9T ¥ A§ 6%
wodT T F e iR st ¥
Y Ig g fear sfer o 9w g
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o aRgafl wEr Al T T A wR
# TF QT AT 9T

o § ;R & {aed /i s
wizmr g1 w9 @ fF A4 9T oW
Xa w9 § FFeT 99T @ FTIE € )
gq fedw aoe #18q 947 9T ¢ qREE
FEFT R 1 T TN 7 faw & avde
BX AdAr ¥ FUT @d  wC R
& T gw Ani o d9T e}
qa% z@ & 1 AfeT gd wg O
wa afea o fegeama a7 gy
A FEM TN e FFrr § "<
o gard T4 ®Y wfaw ansi &
Wi W o9 W 9w g &S vg w9
i wR fgga™ &1 I/ a9 &
g & AF L7 g g ay gR faw |/
%3 gT qi F wWW wE 9ET

gt 7gt wEyfam W oEe-
fesq q714 & wiwa™ a0 A
F7AT § (% o 9#) 37 e o g
g A5 4% AT &1 wROwT F FAT
w1 fets agi 1 & #1f% gv =
WE 7% 039 2 F §IEF TR
g ¥ AV AL AT ) T A 17
wE 5 g {9z 9\ a1z 49 39
¥t g By o <R §oRYT T aTe
qF ¥ F1a 4% W &, O waear |
F wg 5 g oo o wnfEg s e
grifema M qraenfasy fax +@
Ty FEA AT AT % 9F § ITH!
foz & w1 &X #AIfF o A qay
g T & I v ww e A gRer B
TP AN WA TFAT @ &

¥ arr & ooy Wi FFAT A1y
g 5 w1 _v3I-u¥ & gAd wmaa
awT | A ¥ I ¥ qVEz T,
WA LENY—YU F L I TWHE, Ux-U&
T L %o THE, ¥&-Yo § § w§e
I yo-vs § ¢ TOET wET &)
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i ot TAA ¢ aEE T & e
1% €0 T 4v¢ e g werd Ay Hie
7w fawr o1 e o o v Aoy
TYE 9L Y Y Y™ WO AR 2
#re 7 fawr qra wx faar o9 7g o
far g & aw s wfesTr @
T § wiw Y gf @ fe gd afaca
fag o, afew e fag o SR =wod
feq oo w7 fe gy e g &
TR O 7 aY oF afzer fay §, T
T & T IRgsf I WO 9w @
e § 787 wawar fw s IS fa 4%
g faqre g & W F dwq &4

fedia &t 7fw & & we § fr ag
awe faager afgae awe & O
T FwE & A 3 AT ¥ w9 B
g7 foda A FX TFR 1 AT FF %
gw @ w4y § a7 7 T AR g
o sra wrRATT g7 Fargfaay v arfe-
AT FT THAT GAT AT FHA I AY
TET GAE § a1 FET FY, I qEA
& ¥ a7 FEAT FT gHA T4 A>T
afes waT §77 a9 917 grerent ¥ ao
¥ F:IATT ) gAT FATIT | WA WY
fergras @ i &7 @@ avd §
o7 FOE BT AT TT IH I W@
g sfem s & mifeam F1 aw
FTET WFT WTEST qiA WX FEY
it 9T aw frer ¥ @ <k Gy
HIQET @ &Y AT« § ggAT "rgar
g fe wmad gEer IFd F avfac aan
gaory fEar g7

Shri Nath Pai (Rajapur): We have
Panchsheel.
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o AT f wroR (e wwinr fy gt
ow fedw &1 ware ¥ o fedw
g ) AR E NI @A Taqy
e & fod ag aga asQ & v gw
feda ox wisws wg s &%)
HHEO®T WU AHE KT oY TEHE T
T @ &, GAT W IgT s qF w<
@ e T ug A g g fw
femret =i fidr, g4 QA D& wnA-
TRATAL BT S g UITA IAY FATY
THT FTA 3 ATeq H1E ArAAT AT ¢ 7
o areq 47 78 (REgw & fv orw
F & QT & 9K (qrqan€ 794 @At
arg AT ST% arEd §Ta7 famr sy )
g0 gaged e, AV aew iy w9q
oo 2g ® FAET | sy 99 5 73
& foT wew W TaT &, g ¥a«@ A
¥ FT A AT FHA, WAT ¥ AL «E
oeF | TG WAN I Fr Wr F AT
IT & w=g WA A JaF & 9
gryfaer=y &f grazgaat & faaq w3
AT WX QFYIAET FY mraeaFa gas
2GY F 1 AT TG, T I0F
& W ar> &, w7 w A Ze fF R
¥ @rq few 20 AT wIN WW 4,
e 37 & TTYT T I BT CF FiQ
WY g TE ) TEET I o A1
QqET & TN TR f, O I E GF
ag ALY AT Fg gre W WS A
¥ oWl & 9, qifFearm % are 92w
& &, arferedT & 9 g9 & SGIET W5G
T 20 Y T T £ P avA 37
= ard 7 (1 g s sgar g feg-
g § feRd & oo F FA § TIAL
A 9T TeET TAT T, 97 o feww
& qWTe ¥ ¢ qTAE §, FF T &7 ALY
# FgTT R E R Ra R AT A FH OF
forgrt v 30 wXdT @F P =R
afr e &Y Tar @y T § A v Ew
qIt 7 &, o wIX { G
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Ch, P. 8, Daunlta (Jhajjar): 8Sir,
when the first Budget was presented
to the First Lok Sabha, the Leader
of the Communist Party said that it
was a declaration of war on the rural
section. I must say today that the
present one is certainly a declaration
of war on our poorer sections, a
declaration of war with weapons
which are going here and there and
everywhere. 1 have fallen in love
with the Finance Minister; I have
seen him; he is a very good man at
heart. He is a hard working Finance
Minister too. Then, what the hell 1
am talking? I say again that the
Budget he has produced is a Budget
of declaration of war on poorer sec-
tions. Yet the man is good. Then,
where is the difficulty? Our society
is class-ridden and we have a class-
ridden Government. That class that
over-rules our Government and our
soclety is the capitalistic class, It
was this class that inherited power
from the Britishers because power
was transferred through a compro-
mise; and where there is a compro-
mise it is the leadership of this class
that gets the power. Pandit Jawahar-
lal Nehru, present Leader of the
House, when he was Leader of the
Nation, wrote a book called Dis-
covery of India. On Page 51, the
says that he does not like his
class. He meant the upper class.
There he says that their intention is
not to change the social structure.
The Britishers have got what they
wanted before being pushed out and
our bania has come to take their
place keeping that social and econo-
mic structure in tact and retaining
what the foreigners have been doing
so far.

It was his opinion at that time,
when he himself had not succumbed
to his class character. I am talking
of those good days when he was out
of power. This Budget is not the child
of our Finance Minister. The father
of this Budget is that class of people
who are our rulers. The mother is
that social and political structure
based upon the exploitation inherited
from Britishers. This man is simply
a mid-wife to this Buydget,
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1 did not expect, frankly speaking,
a good Budget from these parents and
the mid-wife too. When I left for
the House on the 15th, I was expect-
ing & bad Budget. I was expecting
¢hat something more is coming. But,
1 did not expect that these people
would dare at this stege give a con-
cession fo the higher economic groups.
When I came here and heard his
speech, I was stunned. Elections were
held so recently and these people had
talked of socialism so loudly that I
did not expect that they would come
out in their class character so soon.

‘We have been seeing that Budgets
are coming year after year with more
and more of taxation. They tell
us that this is not due to exploit-
ation: we are bringing socialism and
we are developing your country. My
sympathy goes with those feudal lords
of the olden days. They too exploited
but the poor fellows did not know
how to talk simultaneously while
exploiting. But our exploiters of the
modern class know how to couch in
good phrases the blow that they give
to the masses and talk of socialism.
Talk of development and socialism is
nothing but these good words. They
talk of socialism when they want to
check socialism.

Now, let us analyse briefly this
Budget. They have reduced super-
tax. They have reduced income-tax
on the plea that there is expenditure
tax and wealth tax. These are no
taxes. They are smokescreens to
enable the Finance Minister to point
out to his critics: look here, I have
taxed even wealth of the rich. Rs. 15
crores is their estimate. 1 may tell
you here—write it down—it will not
be realised to the extent of more than
Rs. § crores. We know how a rich
man gets his property assessed. We
have seen it in Estate Duty. We were
told that we would be getting Rs. 8
crores but we got only Rs. 3 crores.

Then, let us come to the expendi-
ture tax. Its history is not known
but I am certain of one thing. The
capitalists have been given one year
to adjust theiraccounts, Giftsare tax
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free. As in the case of ssles tex
where the sales are being suppressed
resulting, in losses even in income-
tax, what will happen here? Actually
the income 1s going to be suppressed.
We may get something, or we nwmy
not, out of this expenditure tax but
certainly we will be losing income-
tax.

My argument is this. So far as con-
cessions are concerned, they are only
for higher classes. The taxation of
the rich is bogus taxation; it will not
be realised. The volume of the tax
on the poor is very big and huge and
it will be realised.

The minimum tax limit of the
income-tax has been lowered. O
what a filne excuse! “We want to
make every one to contribute for the
development of the country.” As if, if
this limit is not lowered, we are not
contributing now for the develop-
ment of the nation. Perhaps
my Finance Minister is labour-
ing under the impression that
he is the only taxing authority.
We have got our Finance Ministers
in the States who are very efficient
in this silsila. Then, we have got
our district boards, our panchayats
who are given free hand to tax.
Crores and crores are collected by
way of taxes in the name of develop-
ment of the Nation. Not only are
there so many authorities. Some-
times one pocket is being raided
simultaneously by so many hands.
One asset is being assessed simul-
taneously by authorities more than
one. 1 take the case of tobacco. That
pinches me. That is the only recrea-
tion of poor people. I can’t imagine
a peasant without his hooka plough-
ing throughout the day. These rich
people drink, play, go to cinemas and
all that, and then ask the poor people
why they should smoke. I may tell
the Finance Minister that even the
poor people want recreation and
tobacco is the only recreation of
my peasants and jats. See what
a peasant pays for tobacco. He
pays land revenue to Pratap Simgh
Kairon, the State Minister. For the
well which he has built for
himself—the Government did nothing
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—he pays chahi tax sometimes
to the State Government and some-
times to the landlords. I am not
sure of the landlords, but the peasant
certainly pays chahi tax. Then comes
your duty. This duty is very heavy.
In Punjab the cultivation of this crop
is going down because of the very
heavy duty that is already there. Now
the Finance Minister comes with a
tax of 100 naya paisa per lb. on
tobacco. It is really sad to say the
least.

There is another curious argument.
In a novel way they tell us that they
have given some concessions to the
higher income groups to make them
interested in the development of the
country. At the same time they tell
us that they have taxed the poor men
to make them interested in the coun-
iry's development. This means that
rich men are interested in their coun-
try’s development when tax is lower-
ed and poor men are interested when
they are burdened with taxes.

We are living in an age of sermons.
We have been listening to many ser-
mons. Every day sermons are ad-
ministered by our rulers. When do
they administer these sermons? When
they go in airconditioned cars. They
tell . my peasant who is taking a
bullock-cart in the sun to work more.
To whom do they tell? To one who
is over-worked. Who tells? One
who does not work. These people go
snd say: “Bharat ki janata Kurbani
karo”. To whom do they say? To
those who have left nothing to make
any sacrifice. 'Who asks? Who lives
in abundance? Is there any justifica-
tion for asking? Is there any psycho-
logical atmosphere for preparing fin-
ance for the Plan?

I may tell here one thing more. We
und they, both have been talking tc
the people on socialism. For the last
nve years a tax-payer has been giv-
ing tax in the hope that the First Five
Year Plan will be over and his dif-
culties will be solved. Today, when
the First Five Year Plan is over and
the first year of the Second Plan is on,
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is be not justified to ask: “where is
the change?” ’

The other day, the Secretary of
the Ruling Party, Shri Narayan, told
us that the difference between the
standard of living of the poor and the
rich, the ruled and the rulers is not
narrowing down, it is growing wider
and wider. The poor man has been
paying tax continuously with the
hope that he is going to have a better
lot, better conditions, after the com-
pletion of the First Five Year Plan.
Now when the rich have grown more
rich and the poor is going down and
down, he is not going to pay tax for
the next Five Year Plan, let it go to
hell.

Shrl Mohinddin (Secunderabad):
Sir, I rise on a point of order. Is
“hell” a parliamentary term?

Shri Nath Pal: It is quite biblical.

Mr. Chalrman: In the sense in
which the hon. Member used the term
it is quite parliamentary.

Ch. P. S. Daalta: Sir, it is not I, it
is not the gentlemen sitting behind
me, who are sending the next Five
Year Plan to hell. It is they who, by
levying these taxes, have made the
poor man feel, let the Plan go where
it goes. I am not going to kill it.
They are killing it by taxing the poor.

They say, make sacrifice. I say,
come along, let it begin from the top.
I remember the day—I was a student
then and I had come with a pass from
the person who holds the Chair now
when Mr. Satyamurthi talked of
heavy administration with half a
dozen Executive Councillors sitting
there. I wish Mr. Satyamurthi was
alive today so that I could show him
the army of Ministers beginning from
there coming up to this place, I could
show him the army of Ministers in
the States. They say that the State
is expanding, that the scope is ex-
panding and they want more Minis-
ters. I say, Ministers are not wanted
because the scope is there. First they
have some men and then they want to
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8nd jobs for them. Suitable persons
are not placed in suitable jobs. The
persons are there in order to accommo-
date various factions and jobs are
traced or created. That is why there
is an army of Ministers,

Is it not a fact that in recent years
we have seen another bureaucracy,
and that is the bureaucracy of these
elder buzurgs? We have respect for
them, but it is not necessary to res-
pect them by putting them at the
head of a responsible Ministry, mak-
ing an old man sitting at the head
of a department, who cannot walk
without the help of a stick, Let me
make a request. Let me make a
speech, let me make & speech for

" tyag; they should retire before God
allots them a seat in the ‘“‘upper
house”.

There is not only the question of
the number of Ministers. What about
their salaries? When we remind them
of their Karachi resolution they say:
“humbug, the currency has changed
now; the value of money has gone
down and we cannot do with Rs. 500",
When we point out to them that in
a good State some good Ministers are
actually charging only Rs. 500, they
say they are making political stunts.
The other day a responsible Minister
said: “We won’t allow Bengal to go
the way Kerala has gone.” Let me tell
you, Sir, that when people decide to
g0 & particular way they never seek
the permission from the Finance
Minister. If these rulers have got
any mercy on their tax-payers
they should not stand in the way of
Dr. B. C. Roy going the way Shri
Namboodiripad has gone. They should
send instructions to Ministers that
they should go the way Shri Nam-
boodiripad has gone and they should
accept only Rs. 500. They should do
it gracefully, otherwise tomorrow
they would be compelled to do it,
because Kerala is there and the peo-
ple are there. They will be forced to
take Rs. 500 and they shall have to
go the way the Kerala has gone.

Our leader, Acharya Kripalani said
about the Governors. I also want to
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say a few words about them, 1 do
not understand why so much money
is being paid to these “white ele-
phants”. We are told that these are
posts of dignity in the States.

Mr. Chairman: Order, order. It is
not proper to speak of Governors as
“white elephants” and “black ele-
phants”. The language should be more
dignified. The Constitution also re-
quires that when we speak of
Governors proper language should be
used.

Ch. P. 8. Daulta: I am sorry, Sir,
My criticism is, why we should pay
so much money to our Highnesses,
our Governors. They say that it is
necessary to pay them for the dignity
of the State. May I say, that the way
in which Governors are appointed
makes it very difficuit for people to
pay them respect. A gentleman who
failed 3s Food Minister in the Centre
is asked to go as a Governor; a Chiet
Minister who failed in suppressing a
movement in his State was asked to
become a Governor, if judiciary is to
be given some hint then a retired
Judge is asked to be a Governor, if
some leader has got a kick from the
voters he is consoled and asked to
become a Governor. When Govern-
ors are appointed on these considera-
tions, whatever money you may
spend on them the people are not
going to hold them in respect. Not
only that. Even some responsible
Ministers at the Centre have no res-
pect for these high posts. A corres-
pondent of a responsible newspaper
had access to 2 Central Minister. He
asked the Minister: “Are you going to
be Rashtrapati?” The Minister repli-
ed: “Am 1 so useless a person to be-
Rashtrapati?” My argument is this.
When such is the case, why do they
spend so much on these Governors?
18 hrs. .

Shri C. K. Bhattacharyya: Sir, on &
point of order. The hon. Member
just now stated that a correspondent
saw a Minister and requested him to
stand for the post of Rashtrapati and
that the Minister said: “Am I such a
useless person to become a Rashtra-
pati?” 1 want to know whether this
conversation between @w newspaper
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~correspondent and the Minister is re-
corded anywhere in public so that the
_hon. Member may refer to it. Other-
wise, how does it arise and how can
.be refer to it?

Mr. Chalrman: There is no point of
.order involved. There is no question
-that the conversation should be re-
.corded somewhere. That correspon-
dent went to the Minister and asked
that question. There is no point of
-order.

Ch. P, 8. Daulta: I want only two
minutes. If there had been no inter-
ruptions, 1 would have finished. I
want to say a few words about the
_External Affairs Ministry.

Shri Joachim Alva (Kanara): I
think the second portion pertaining
to Rashtrapati is very disrespectful.
It is disrespectful for us and to the
Rashtrapati.

Mr. Chairman: The only matter
which the hon. Member referred to
was that a newspaper correspondent
werft to a Minister of the Union Gov-
ernment and asked him to say
whether he would become Rashtra-
pati. So far, nothing is wrong.

Shri Dasappa (Bangalore): Is that
authentic?

Mr. Chairman: He only says that a
certain correspondent went to a
Minister. There is no question of
authenticity that arises here.

Shri Sinhasan Singh: If that state-
ment is correct—

Mr. Chairman: Order, order. The
question of authenticity does not arise
-here at all.

Some Hon. Members 70se—~—

Mr. Chalrman: Order order. The
‘point of order has been met. There is
.no further question of any other point
-of order arising on this statement.

. Ch P, S. Daulta: I was about to

vefer to the External Affairs. Though

.sitting on the Opposition Benches, Y

thave great respect and I am proud
%
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of my Prime Minister. He has played
a role in the Indian national move-
ment before 1847 when he succumbed
to his class character and the part he
has played in the movement for a
quarter of a century cannot be for-
gotten even by those who sit on this
side of the House. His ability, his
occasional moral courage and above
all, his being the Prime Minister of a
great nation, have given him an inter-
national status. But all this does not
necessitate spending so much and
making interference in all&3" I AGHAT |
This can all wait. They spend too
much on our ambassadors. We have
so many of them and we are spending
a lot. We go out too many times and
we invite too many guests. These
are good things in normal days, I
admit, but my Prime Minister should
not forget that he is the Prime Minis-
ter of a country in whose financial
chambers a8 red lamp is burning.

ax atag w1 frarar fawmar € ay
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I may now talk of things nearer
home. We are doing something about
Chandigarh. But this is not Chandi-
garh but Chandi tomb. We are ac-
tually suffering from the lack of -
drinking water. The people of
Rewari, the place where the Chair-
man was born, do not get drinking,
water. In these days, the water from
the tanks also evaporates. Further the
water there is salty. Lakhs and lakhs
are being spent on artificial lakes.
The Harijans are not getting houses
to live in, and yet we are building a
house that costs Rs. 40 lakhs for our
Governor. The Government should
be asked to stop this hobby. These
buildings can wait but not the thirsty
men on a dry fleld.

One last word about the payment of
taxes. If a Jat from Rohtak does not
pay land revenue by a fixed date, say,
15th June, he is put into custody, his
entire goods are auctioned. But when
a black-marketeer evades the pay-
ment of tax, they say, “Come along,
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fust pay this”. This is not going te
be tolerated Bring such tax-evaders,
the black-marketeers, to book. Prof.
Kaldor says that Rs. 150 crores are
going away without being collected as
tax on income. I know of one in-
stance. Business worth Rs. 2 crores
is being carried on in Bombay with-
out any regard for payment of tax.
I do not know what is the exact
amount that is lost by way of tax. But
I want to say this. You must bring
such people to book. I do not say
what they used to say in the olden
days, that is, hang them by their neck
on the nearest pole. What I suggest
here is this. Treat all such tax-
evaders equally. Treat them on wan
equal level. Treat the big tax-
evaders in the same way as the hum-
dble Jat evader is treated. Why a
Kasan who does not pay the tax is
made to suffer more than a bigger
thief. That is my humble submission.
I have done.

Shri C. D. Pande: Mr. Chairman,
Sir, the Finance Minister, in his budg-
et speech and subsequent utterances,
has tried to make out a case that the
success of the second Five Year Plan
depends on our passing the tax pro-
posals that he has put in their entire-
ty. I think that position, namely, that
the Plan can only be successful if we
are to pay the ransom, so to say, —,
we must pass the proposals first, — is
rather too much and it is unfair to
1his House to face a sudden situation
Jike this. The situation does not
warrant such a thing. It is not exactly
like this, because, if we analyse the
figures that are required to be passed
by this House as additional measures
of taxation, we will find that out of
Rs. 85 crores, Rs. 50 crores are ear-
marked for defence; Rs. 25 crores are
carmarked for subsidising the food-
grains. Now, only Rs. 18 crores or
Rs. 19 crores are left which will be
used for the financing of the Plan.

Now, can you imagine that a coun-
try which has procured Rs. 2,100
crores in the first Five Year Plan and
has already made a provision of Ras.
4,800 crores in the second Five Year
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Plan, will shirk the duty of finding
out Rs. 21 crores for the Plan? This
is not so. But the bogey has been
raised in order to make the tax look
rather desirable and worthy of being
passed. In the guise of invoking the
name of the success of the Plan, the
Finance Minister has brought in taxes
which otherwise would not have been
brought before this House at all. So,
the Plan has been invoked as a
sacrosanct thing or as a thing of such
great national importance, and that
for that Plan we will have to make
sacrifices in the form of these taxes.
But it is not for the Plan, because for
the Plan, we have already made pro-
visions. If we can provide Rs. 4,800
crores, this House will not shirk the
duty and the pleasant duty and the
welcome duty of providing Rs. 20
crores more.

But my fear is that whatever we
have provided in the past and what~
ever we are going to give for the
next Five Year Plan, that is, the
existing Five Year Plan, is not likely
to be spent efficiently and be utilised
in the proper manner: That is the
crux of the whole thing, as to why
our people oppose these taxes. The
people doubt whether the money they
have contributed so far, Rs. 21 crores
for tha first Five Year Plan, has been
put to proper use. If we have achiev-
ed success and perhaps so by spend-
ing even less, we cannot vouchsafe
that the expenditure has been proper
throughout.

Whenever our people see wastage
here and there, they feel hurt. They
are ready to contribute their hard-
earned money to the State but they do
not like to see that what they con-
tribute after great toil and sweat is
spent and distributed rather lavishly
and lightly. There are many instances
which Members of this House have
given,—instances where money has
been mis-spent. I will not take the
time of the House by enyumerating all
those superfluities and extravagances.
It is in the knowledge of this House;
they see all the big buildings around;
they see all the big cars; they see the
doings of the Social Welfare Board.
Rs. 22 crores were spent in the last
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five years of the first Plan period, and
for what? Just for the frills of the
Plan. You have got -certain society
ladies, they go in jeeps and social
gossip is exchanged. They are all
honorary workers. They want noth-
ing from the State except a convey-
ance and a telephone connection and
a little staff, a stenographer and a
peon. In this manner, who is going
to be convinced that you have spent
those Rs. 22 crores rightly? If people
are not convinced of this, they will
certainly grudge paying money to the
State.

In this connection I will just show
you a few publications. Here are the
publications. Here is one, Social wel-
jare; it is a nice, glossy volume, very
nice to look at, with pictures therein
of bonny babies and nice ladies. But
this is not what we want for the
success of the Plan. There is one
Educational Quarterly containing no
matter of worth; and then Bhagirath,
Kurukshetra, Samaj Kalyan in Hindi.
How many people, do you imagine,
read these? These things are hardly
read by anybody. At least I....

Shrt Mohiuddin: We read them.

Shri C. D. Pande: You may be
reading them. You are a very loyal
citizen of this country. But most of
the people do not look at them. 1
must admit that these books are not
read by me at all, and my cook makes
use of them in the morning for light-
ing the fire. I do not want to sug-
gest that the savings in these publi-
cations will give us forty-five crores
of rupees. That is not my idea. But
what I want to impress upon the
House is that there is this lavishness
and unnecessary expenditure to which
people object. This may save five
lakhs or ten lakhs of rupees. The
same thing is happening in the
States. For_jnstance, in U.P. there is
the Paenchaydt Raj Magazine and
Pashu Palan Vibheg. Do you know
how many copies of this magazine,
Panchayat Raj, are printed? It is
fifty thousand a week. And there is
a scramble among the printers as to

who should get the order for these
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fitty thousand copies. (Interruption).
My friend Mr. Feroze Gandhi who
wants to say something was trying to
get the order for that magazine for
his press, the National Herald. And
I think he will support me in saying
that that job work of printing fifty
thousand copies was worth Rs. 25,000
to his paper which he was managing
at that time. If these are the condi-
tions, how can we imagine that people
will vote the money, which is not
spent for the Plan but for the super-
fluities of the Plan?

When I think of a Plan it necessarily"
occurs to my mind that it should
be based on firm estimates. In this
country no estimate that has been put
before this House and on the basis of
which grants have been sanctioned
has ever come to be true. The
estimates have been shifting from
time to time. Can we imagine that
with such shifting of estimates any
plan can be final? You are asking
for Rs. 4,800 crores and then Rs. 5,300
crores and it is likely next year you
will say it should be Rs. 6,000 crores.
Then the blame is put on rising
prices. Can the Finance Minister,
who is not here nor his Deputy....
(An. Hon. Member: His Deputy is
here)....I am sorry. Can he explain
why from Rs. 100 crores in Bhakra-
Nangal the estimate now is Rs. 172
crores? 1Is it only due to the rise of
some steel and cement prices? Can he
make me believe that in the Damodar
Valley Corporation or in Hirakud or
in the Steel concerns the estimates
put before us have not gone up by
about 70 per cent? Do you think a
seventy per cent rise has taken place
in the price of raw materials? And
you say the estimates are exceeded
because the prices are rising and
therefore the people should pay in
order to finance the Plan.

‘What is the fact, the reality? The
+aality is we sanction a project. It is
not a planned project. Whether it is
Bhakra-Nangal or Hirdkud or Rihand
or Damodar Valley or Sindri, we go
on sanctioning the amounts that the
managers of the concerns ask for,
That ig our plan. In this way s plant
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éat should ‘have been completed for
a certain amount is costing us almost
twice the amount. Therefore, unless
you can think of sure estimates, never
come before this Parliament for
grants, because every year the esti-
mates are wrong. If we had known
that this was likely to be the expendi-
ture, we might have perhaps reduced
our ambitious plan and kept onlv
such items as the resources could
bear. But when you tell us that you
will have a steel plant at Durgapur
and that it will cost a hundred crores,
we say “it is very nice, it is a reas-
onable amount” because a millio-
ton plant costs a hundred crores and
that is the price throughout tbe
world. But whepi you undertake this
work, it becomes Rs. 170 crores. And
it is my apprehension that it might
<ome to Rs. 200 crores by the time
it is completed.

Therefore, in such conditions where
the estimates are shifting, no plan can
be final and no taxation is justified.
If you give us a firm estimate, with
a possible variation of five per cent
this way or that way, we can have
some plan. Otherwise a plan is not
possible; it is just taking some pro-
Jjects. And, after all, with a hundred
or two hundred crores, anybody can
make a barrage or a Chittaranjan
‘Works or a Sindri Factory. There is
no achievement in this. The difficulty
is you are spending more than the
work should have cost. That is the
grievance of the people of this coun-
try.

The Finance Minister throughout
his speech has said that the people
must make sacrifices for the success
of the Plan. Has he devoted a single
paragraph in his speech to indicate
that “this is what the Government is
going to economise in all its branches
of administration”? Can you make
this House convinced that there is no
Toom for economy in the administra-
tion? Can you make this House
believe that the Damodar Valley Cor-
poration cannot be managed with five
crores less than whut is spent on it
now? On Bhakra-Nangal we are
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spending Rs. 170 crores. I have gome
apprehensions that at least ten crores
will be due to mis-management—it
may be a scandal, irregulsrity,
embezzlement or just spending badly.
But one thing is certain, that there
can be savings of at least five to ten
per cent in all the undertakings that
you have undertaken. That means
that out of five thousand crores there
is the possibility of saving five
hundred crares. (Interruption) i d
anybody says ‘no’, it cannot shake
me from my belief, because I have
seen that ten per cent is the ordinary
margin of excess in this country.

That being so, when there is a
margin and room for saving, and
when people are hard-pressed and not
in affluence and abundance, is it
justifiable for you to come forward
with proposals of further taxation?

And another objection about bring-
ing such drastic measures of taxation
is that you have put all the taxes in
one budget. You could have brought
some last year; you could have waited
for some till next year. But you
wanted to give a shock to the coun-
try that all the taxes can be brought
in one year—the need may or may
not be there. I shall tell you how
the need is not there.

On the one hand you make wrong
estimates of your projects. On the
other hand you make wrong estimates
of your revenues, as is clear from
the figures given in this budget
speech of the Finance Minister. In
Customs the budget provision was for
Rs. 150 crores, and the realisation is
Rs. 171 crores. In Union Excise
Duties the budget provision was for
Rs. 170 crores and the yield is Rs. 188
crores. Therefore, if you can make
a difference of Rs. 21 crores and 18
crores in two of the items of revenue
of the State, is it not really speaking
an inconvenient position that you
should ask this Parliament to put a
tax on the people where there is no
need of putting further taxstion?
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‘Because, the taxation that you have
asked will exceed the target that
you are aiming at. Last year you
taxed the people without there being
any need for it. This year I hgve an
apprehension that you are going to
gurther tax the people without the
need. DBecause, there is always &
shortfall in the expenditure and there
is always an excess of reciepts over
the estimated amount. Therefore, 1
think the Finance Minister could
have easily avoided the taxation of at
least twenty to twenty-five crores.
There is no doubt in my mind that
Rs. 25 crores are being taxed abso-
lutely for the sake of taxation.

‘Now, there are certain items of
taxation to which I have hardly any
objection on principle, But, there is
one item of taxation which I strongly
hold as an unwanted item of taxa-
tion. That is why, I asked you,
Mr. Chairman, that the reply given
by the Deputy Minister of Finance
should not be taken as final because
all the speeches made thereafter
would be speaking to the dead wall.
It he has given his final reply that
there is no case for restoring the
exemption limit in income-tax at
Rs. 4200, what is the use of speaking
again and again because, the Finance
Minister has asked his deputy to give
a reply to the debate.

Shri B, R. Bhagat: May I say, Sir
the House is supreme and nothing is
final?

8hri C. D. Pande: That is true.

Mr. Chairman: It is not a question
of the reply of the hon. Minister.
The hon. Member is entitled to make
any remarks he likes. Already it has
been brought to his notice that it is
not the final reply. Even if the hon.
Finance Minister makes a final reply,
that does not take away the argument
of the hon. Member. There is nothing
final in argument.
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Shri ©. D. Pande: It is in this hope
that I am making out a case for the
restoration of the exemption limit.
This sum of Rs. 4200 was made the
exemption limit after this report was
out or during the consideration of
this report. It has been in force for
the last three years. This report was
out two years ago. If this report was
the basis for reducing the limit, you
should have done it two years ago.
Two years ago, you found that
impossible. You found that there
were not enough officers to cope up
with the work. In two years, has
the administration become so efficient
that you can handle almost twice
the number of cases? Now, what are
the circumstances? You have got a
Breater number of cases, dossiers as
they are called in the department.
Death duty, estate duty, they have
got almost 6000 cases. Now,- in
expenditure tax; there will be at
least 15,000 cases. There may be
more than 25,000 cases in wealth tax.
Having added on to your burdens
with collection of heavy dossiers, have
you made such a big increase in
your staff that you can cope effi-
ciently with additional cases that you
are going to tackle? Can you imag-
ine the number of cases that you
are going to tackle? Four lakhs is
the estimate of the Finance Minister.
When you tackle 400,000 cases, it is
my experience from the knowledge
in the villages and ordinary towns
that the Income-tax Inspectors tackle
800,000 cases, double the number of
people. Just it may be to find out
marginal cases in all sincerity; it may
be = little incentive to get something
out of doubtful cases. Because a
man who has to pay Rs. 20 as a
tax,—he may have to pay it—he
thinks it to be bothersome and he
would pay Rs. 10/- then uand there
and get rid of the whole thing. If
you reduce the taxation limit from
Rs. 4,200 to Rs. 3,000, it will create
a lot of corruption. You will antag-
onise people who are already hard
hit. I think the Finance Minister did
not even consult or see what the
reaction of his stenographer was
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All these clerks, all these 12,000
people who go out in cycles in the
evening when they go out from the
offices, they are all hard hit. Really
they have got no feeling for this
Plan. They have no feeling for the
country, because they are over-
burdened with their miseries. Now,
you are taxing them.

The argument of the Deputy Minis-
ter is that the incidence of tax will
be Rs. 18 and not Rs. 98. It is not
Rs. 18 that is the question. The
question is that these people have to
go to the Income-tax Officers and
they have to prove. In the case of
salaried people, it may be very easy.
In the case of the business class,
where the marginal cases are involv-
ed, I am sure, the difficulties and
harassment will be extreme and thz
sum of Rs. 5 crores that you are
going to realise from them at a cost
of Rs. 150 lakhs is not worth having
in view of the resentment and corrup-
tion that you will cause in society.
The Deputy Minister also said that
the per capita income is only
Rs. 200 and odd and therefore,
the limit that is proposed is 10 times.
It was an absolutely wrong interpre-
tation of figures. In per capita
mcome, it is not one man’s income.
It is a family’s income. In one
family paying income-tax, there are
at least 4 or 5 persons. For the sake
of calculation it is Rs. 1000. The
average income is Rs. 1000. Don't
say that the lowest income in this
country is 200 and odd and that you
have fixed a very generous limit of
Rs. 3000. It is not 10 times; it is
only 38 times.

A capital argument has been made
that in other countries, the limit is
more or less the same. This again
is very much erroneous, because those
who have been to foreign countries
know the amenities that they provide,
free education that they give, free
medical attention that they give.
The sum total of the community
efforts are such that with a lesser
amount you can live much better in
England than here. If you are stay-
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ing 40 a moderate hotel for Ra. 35000
a month here, you can live much:
better for that money in Englandt
than here. Therefore never ocom-
pare that limit in that light.

Further, it is said by the Finance
Minister that these people should also-
have some cansciousness that they are
contributing towards the Plan. Does:
he not realise that all the indirect.
taxes are sufficient to make him re-
alise that he is paying for the success.
of the Plan. The gentleman whor
gets Rs. 250 is the person who has.
got many dependents unlike in Eng-
land. In England, even a daughter
aged 19 is not dependent on the-
parents. A son is not dependent. That
is also an additional reason why com-
parison between England, U.S.A, and
India is not relevant. This is with
reference to comparing things in other
countries. On the point that the
people must realise that they are
paying for the success of the Plan, I
was saying that they are paying in a
large number of cases and realising
full well that they have to pay for
the success of the Plan. Whenever-
they purchase sugar or coffee or tea,.
they pay more. If they go to the
cinema, they realise this. If they-
purchase petrol—when I say petrol,
it need not be taken that they are-
car owners—even the fares in mofus-
sil buses will go up. If people who-
cultivate a small farm purchase-
diesel o0il, they will have to pay
more. In this manner, there is no~
necessity to make them realise that.
they are contributing for the success.
of the Plan because they are already-
paying too much beyond their capa--
city.

In these circumstances, I strongly
plead before the Finance Minister-
that he should reconsider this thing.
This is the worst item of the whole-
taxation, that we have reduced the-
exemption limit from Rs. 4,200 to.
Rs. 3000. It should be restored not.
to Rs. 3,600, but to Rs. 4,200, in
order to relieve work from this.
department, and to give relief to the
tax-payer, It is not a question of
Rs. 18/-. You come forward with the
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specious arguments that formerly
they were paying Rs. 88 and now it is
only Rs. 18. If you want to tax, you
better tax Rs. 88. Once you tax, it is
the vexation that is more important
than Rs. 18 or Rs. 98. Even these
clerks will say, once you have to pay,
let it be Rs. 98. Let it not be clerks.
. In the business community, the
lowering of the limit will be of the
highest consequence because it will
lead to harassment and corruption
With these words, I again plead
before the Finance Minister and the
Deputy Minister that the exemption
limit should be restored at Rs. 4,200
to avoid harassment and corruption.

Shri M. D. Mathur (Nagaur): Sir,
“The discussions on the budget have
been going on for the last two days,—
particularly this budget concerns the
Plan—there is an apprehension in my
mind that, after all the taxes are
levied, one fine morning the Planning
Minister or the Finance Minister may
come forward and say, in spite of all
“efforts on our side, in spite of all the
taxes that have been levied, we still
lack funds, and we are not able to
execute the Plan in toto. If it
happens like that, one fine morning
"before this Parliament, we who are
-enthusiastically supporting the tax
-structure as proposed by the Finance
Minister will be placed in a wrong
position. Therefore, before I go fur-
ther, I want an assurance from the
Finance Minister and the Govern-
ment of India in this respect. I say
‘that the people may be prepared to
pay all these taxes for their bright
future, and for the future of their
kith and kin. If this thing happens,
it will put the Government as well
as its supporters in a very precarious
position.

While discussing the President’s
Address everybody in this House
welcomes the remarks that the Gov-
ernment was determined to execute
the Plan, and now we find the deter-
mination of the Government to
<execute the Plan in these taxation
Proposals, Today we have heard in
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this House people saying that they
have to pay a quarter of a naya
paisa more for a cup of coffee or tea.-
I want to inform this House that
there are people in this country who
have to pay two to four annas for a
bucket of water. Those people do
not grudge today the taxation propo-
sals, they welcome these proposals, in
spite of.the fact that they are paying
two to four annas for a bucket of
water. The men and women in the
desert parts of this country travel
every day ten to twelve miles to
bring two buckets or two pots of
water. These people look to the
Plan. They expect that if the Plan
is executed they will get water either
from the canals or tubewells in the
desert parts of this country. They
are prepared to pay more. When
Dr. Katju, the then Defence Minister,
visited that area, the people said:
“We are prepared to donate and
contribute in a blood bank as much
blood as you like, but we want
water from you.” And here we are
discussing in this House a simple rise
in the cost of a cup of coffee or tea.
There are people in this country all
over who are badly suffering. They
are enthusiastic about the execution
of the Plan because it is in the Plan
they see prosperity coming to the
villages, that their future will be
bright, that human energy which is
wasted in going ten to twelve miles
every day to get drinking water will
be saved. Therefore, I want to state
that so far as the determination of
the Government to execute the Plan
is concerned, the people are with the
Plan and with the Government.
Maybe that for political reasons some
people sitting on that side of the
House try to create high tension out
of these taxation proposals, but so far
as the common people are concerned,
today they want the amenities of life,
they want schools in the villages and
for achieving these through the Plan
they will not hesitate to pay as much
as you like.

My hon. friend Shri Dange spoke
yesterday and we were anxiously
listening to what he was saying. I
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thought he might give some alterna-
tive proposals to the hon. Finance
Minister to save the common man
from these taxation proposals. He
only said that the approach of the
Finance Minister should be socialistic,
and suggested to him to read Das
Kapital, Volume III. So many people
on this side of the House must have
read that book, but our approach to
socialism is fundamentally different
from what he wanted to teach us.
We got independence from the impe-
rialist power in a way which created
history. We liquidated the feudal
order by negotiation, and we want to
liquidate the private sector also in a
different way from the one they want
to suggest to us. We do not want to
apply the gulliotine to the private
sector.  We do not want to give
passports to the managers and owners
of the private sector immediately.
On the other hand, we want to fully
exploit the private sector in the inte-
rests of ‘the country, and when their
utility goes out, slowly we will take
them over.” So, he could not help this
House or the Finance Minister, excepe
suggesting that nationalisation shoula
take place. We agree to it, and tne
Government of India’s policy of
nationalising industries is being 1m-
plemented gradually. So, the Uppo-
sition have not made any coniripu-
tion to altering the tax structure.

The difficulty is not that the cormn-~
mon man does not want to pay. ‘Lne
. common man should be enthused, ne
must be made Plan-minded. ne 1S5
getting Plan-minded out or necessity,
but he must be told that the Flan 1s
going to bring a better future Tor
him. In that case, he will entnusias-
tically come forward =and contripute
to the building up of the nauormn,
Today the people are contributing
one-third for digging wells in the
villages, they are contributing 50 per
cent for the construction of school
buildings. They are not taxes, but
the people are voluntarily coming
forward. We should help in creating
an atmosphere in which they will
feel that the Plan is going to solve
. the miseries of this country. But I
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would tell the Finance Minister one
thing. When we go to our consti-
tuencies with these taxation proposals
we are going to be faced with impor-
tant questions. The villager today is
prepared to pay the tax you want,
the middle class willingly or unwill-
ingly will pay the taxes, but they will
put this direct question: “You wanf:
to tax us, you want us to sacrifice,
ycu want us to invest this money for
the future of this country, but what
are you doing to those people, the
Princes, who are getting Rs. 7 crores
every year?” L come from a State
which has been integrated from vari-
ous Princely States, wiz., Rajasthan.
The Princes there get Rs. 17 lakhs
annually, one Prince Rs. 10 lakhs,
another Rs. 5 lakhs etc. We spend
Rs. 5 to Rs. 6 crores annually on
them. Are you going to scale down
their privy purses? Their patriotic
urge to surrender. power has already
been more than compensated by the
privy purses they have received for
S0 many years. We read in the press
that Pandit Nehru wrote a letter -
appealing to the patriotic feeling of
the Princes, as the press put it, to
come forward voluntarily to cut down
their privy purses. I think not a
single Prince came forward, We do
not know the fate of that historic
letter of Pandit Nehru to the Indian
Princes.

Today you are spending crores of
rupees in constructing administrative
buildings. I know of so many States
where there are buildings as big as
your Secretariat in New Delhi. There
is for instance the Ummeed Bhawan

‘ place in Jodhpur constructed a few

years before, at a cost of Rs. 5 crores
and which is lying idle today. Nobody
is there to clean and sweep the place.
Why are such buildings not utilised
for Thospitals, schools, universities
and other important departments of
the Government of India or the
Government of Rajasthan? The diffi-
culty is that these buildings are on
the list of private broperties of the
Princes. When Sardar Patel was
integrating the States, V. P. Menon
and the Princes negotiated and put

‘everything in their private list. A
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Prince should have one house to live
in. In the socialist order where we
want to reduce disparities in income
and weslth, we find that today the
Princes are living in those lavish big
houses, and so many otherg are lying
idle. We are constructing iew build-
ings and the old buildings are rotting.
They are the nations wealth because
they were constructed by the tax-
payer’s money, not out of the privy
purses. Iln order to entnuse the peo-
ple today that the Fian has to be
tulfilled, has to be carried through in
order to solve the miseries of the
people, we will nave 10 curtail our
expenditure m tine aaministration, I
will not go 1nw aetaus. we are pay-
ing high saiaries 10 wovernment offi-
cials. A pay commission should be
immediately appointea 1o revise the
pay structure 1n wne ugnt of.the fact
that we want a socialist structure
now. We want & socialistic society.
But today the salaries are ranging
from Rs. 40U0 on the one side o
about Rs. 25 or 50 or 100 on the
otler, That has got to be revisea.
Our services and the bureaucracy
also have to come forward and make
their sacrifice. Along with the propo-
sols which the Finance Minister nas
put forward, there ought to be aiso
another proposal to the effect tnat
a pay commission would be appointea,
censisting of officials, non-officials ana
other important people, to revise the
pay structure of the services in
India. I think such a proposal would
have gone a long way in moblilising
our people for the Plan and for the
tax structure that is being.built up.

Now, there are so many 3tates
where we have abolished the jagir-
darif or the zamindari system. We
are paying compensation to the jagir-
dars or zamindars to the tune of
crores of rupees every year. In
Rajasthan alone, I think we are pay-
ing several lakhs by way of compen-
sation to these people. Our Finance
Minister and our Prime Minister have
issued appeals to the common man
to contribute to the Plan by way of
savings. But why should the law
not be amended, and why should the
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States not be asked to amend their
respective laws and say that compen-
sation will be paid to these people in.
the form of certificates, and the
money will be used for the recons-
truction of the country?

I would like to submit that the
money which these jagirdars take
away goes to national waste., For-
merly, the privy purses of the princes
used to go towards foreign invest-
ments, but now that the Government
of India have stopped it, that money
is lying as dead capital. On the one
Hand, we are short of money; but on
the other, we find that a huge amount
of money is lying dead, or is being
misused by the princes and jagirdars.
It is high time that when we have
abolished the feudal order, we must
say that whatever compensation is
paid to these jagirdars and zamin-
dars will be paid only in the form of
cash certificates, so that those moneys
can be utilised for the Plan. If that
is done, then the Finance Minister
will not have to beg or borrow
from foreign countries.

I do not want, to take much time
in talking about corruption, because,
I believe, that too much talking
about corruption sometimes takes
away the effect that it desires to
produce. So, I leave it to the autho-
rities to see .that effective methods
are adopted to put down this evil.
Merely talking in this House about
corruption would only create tension,
and nothing will come out of it.

So far as income-tax is concerned,
the married people have been given
some relief. I do not know, and I
would like to ask the Finance Minis-
ter whether the term ‘married person”
would cover also 3 widow and a
widower. I think it does not. Y
would like to ask what fault a
widower has done that he should not
get this relief; his wife might have
expired leaving him three or four or
five children, but when it comes to a
question of income-tax, he is toia
‘You have to pay the full tax, you do
not come under the exemprion,
because you are a widower.,
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*An Hon. Member: He is also a
married man, )

Shri ML D._ Mathur: He is not.
That is what 1 find from the circular
that has been issued; only those peo-
ple who are marrfed are eligible to
get this exemption; the widowers or
widows are not given this exemption.

Shri Radha Raman: (Chandni
Chowk): Once married means always
married. He is also a married per-
son.

Mr. Chairman: Widowers and wid-
ows are certainly married people.

Shri M. D. Mathur:
then I close this point.

If that is so,

So far as the tax on railway fares is
concerned, I would appeal to the Fin-
ance Minister to exempt journeys up
to at least 50 miles, so that the poor
labourers who come from one end
of the city to another in the big cities
and their suburbs may get this exemp-
tion.

Shri Mahanty (Dhen Kanal): You
bave been pleased to call upon me to
speak at a time when, unfortunately,
I have lost my frame of mind.

Mr. Chairman: If the hon. Member
does not want to speak, he may not
speak. Mere being called upon does
not compel him to speak. If he is
mot minded to speak, he may not
speak. -

Shri Mahanty: You may Kkindly
wait hear what 1 am going to say.

Mr, Chairman: If the hon. Member
feels that he is not in a mood to speak,
he may take his chance tomorraw. I
do not want to force him.

Shri Mahanty: I may
chance tomorraw,

not get a

However, in deference to your
wishes, 1 would like to make a few
observatians for such consideration as
they may deserve.

I consider this Budget as a warrant
of penalty against the people for the
failure of the basic assumptions of
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the First Five Year Plan, for no fault
of their own.

The House will kindly recollect that
during the debate on the President’s
Address in this House, the Home
Minister who replied to the debate
said in no uncertain terms that the
Plan was a national plan, and that
the Congress Party was seeking to
take no political advantage out of it.
But the Finance Minister while speak-
ing in the other House has contradict-
ed him and has said that the Congress
Party faced the electorate in the last
elections with this Plan, and, there-
sfore, he is intent upon implementing
this Plan, by hook or by crook with-
out minding its cost. I may better
quote the Finance Minister. At page
1 of his speech, this is what we find:

“So far as we on this side are
concerned, we went before the
electorate a few months back with
only one weapon in our armoury”,
and that was the Second Five
Year Plan.

I do not quarrel with anybody, if
anybody wants to make political capi-
tal out of the national plan. It is
his look-out. But my grievances is
that the Congress'Party now in power,
after having bungled, after having
frustrated the basic assumptions of
the First Five Year Plan, and after
having weakened the foundations of
the Second Five Year Plan, is now
coming before this House with various
taxation proposals.

It is admitted on all hands that
agriculture was the basic core of the
First Five Year Plan. We spent a
total amount of Rs. 357 crores, which
represented about 15.1 per cent of the
iotal investment. In the Indian eco-
nomy, the price of foodstuffs occupies
a very strategic position. Therefore,
very rightly, the planners had given a
higher priority to more’ production
and an increase in the supply of food-
stuffs for checking the spirally rising
prices and for checking inflation, and
thereby creating an atmosphere in
the country conductive to the success-
ful implementation of the Second Five
Year Plan.
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The party in power, which seeks to
take political advantage of the Plan
should well remember that due to its
bungling, that basic objectives of the
First Five Year Plan has floundered
on their inefficiency. I am of the
views that if that basic objective of
the First Five Year Plan had not gone
away, there would have been no need
for many of these taxation proposals.

I would invite your attention now to
page 3 of the Finance Minister's
speech in the other House. He says:

‘“Have hon. Members—any of
them who spoke-——thought of the
faect that as against a short-term
income of Rs. 52 crores from
indirect taxes, the Government
have committeed themselves to
create a fund of Rs. 25 crores for
the purpose of <ubsidising food-
grains?”,

This is my basic theme. Why has it
become necessary to subsidise food-
grains, for which a special fund has
been created, of the order of R. 25
crores? It is because of the fact that
our food production® was not of the
order of our expectations.

At page 8 of his speech, the Finance
Minister states further:

“I am quite prepared to admit
that many of these projects do not
yvield the return that we expect
from them.”.

“It is a matter with which I
have been concerned. I had an
evalution made of all these pro-
Jects, a quick evalution, but I find
from it that even if the agricul-
tural programme is carried out in
its entirety, it will not yield
enough to amortise the capital
expenditure in some cases even
to pay the interest on the capital
that we have put forth”.

The basic question—this is not win-
ning a debating point mor making a
broadside against the Party in power
—{s: after having wasted all these
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crores of money in infructuous Pro-
Jects, which have been extorted

' from the poor taxpayers, who have

been pauperised, and after weakening
the very foundations of your Second
Five Year Plan, does it behave, you,
is it open to you, is it moral on the
part of Government to come to the
House with more violent measures of
taxation, both direct and indirect?
That is the basic question, and unless
the Finance Minister or his Deputy-—
who is now happily engaged in -
vate conversation-—gives a direct
answer, unless a satisfactory answer
to this question is forthcoming, I
think it will be open to us, and we
will be failing in our duty if we 4o
not. ..

Mr. Chairman: Order, order. The
hon. Member is inviting the attention
of the hon. Deputy Minister to the
point he is making.

Shri B. R. Bhagat: I am sorry.

Shri Mahanty: He need not be
sorry at all, because he is quite assur-
ed of the majority behind him. But
the little point that I was trying to
make was that unless Government
gave a satisfactory answer to these
facts—which I have already stated and
which I am not going to repeat due
to paucity of time~—we would be
failing in our duty if we did not tell
the people that it was impolitie, it
was immoral, to a certain extent, to
yvield to all these tfaxation measures
which the Government had been pro-
posing, and if necessary, to go to the
extent of giving a cry for a ‘no tax’
campaign.

Here you find on your own admis-
sion, on your own evalution, that
crores of rupees have gone to waste
and have not yielded any result.
Now, with what face then can you
come to the House with proposals for
more violent measures of taxation
for financing more wasteful expendi-
turs. That is the main question. I
would like the -hon. Minister to give
some attention to this aspect of his
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own statement when he comes to give
a reply. With the short time at my
disposal, I should not further dilate
on this and should come to other
aspects of the Budget.

Let us consider the economit back-
ground which has been very ably
surveyed, in the White Paper on the
General Budget. I first come to the
spher® of domestic economy. In the
sphere of domestic economy, the
White Paper admits that “for the first
time since Plan development got
under way, the economy showed
evidence of some amount of stramn”.
I have quoted what has been stated
in the White Paper. Now the coun-
try would like to know and the House
would like to know why the Odysseus
atter all these five years of wander-
ings has come to this nightmare. Are
we implementing these projects to
produce more strains in this country?
The White Paper is silent as to why
these strains were created.

That again brings me back to the
basic core of the problem, namely,
that even though during the First
Five Year Plan, we placed a high
priority on agriculture and food pro-
duction, we have done everything
except increasing . food production.
We have done everything except pay-
ing attention to the aspect of more
production of foodgrains, which has
now resulted in this catastrophe.

Let us see what has been the achive-
ment in the field of production. Agri-
cultural production has been steadily
decreasing. It declined by 24 per
cent from 116.4 in 1954-55 to 113.7 in
1955-56. In 1954-55, production had
further declined from 68 million tons
in 1953-54, to 6.5 million tons. Now,
it is our duty to ask of the Govern-
ment to tell us why, in spite of this
expenditure of Rs. 357 crores in the
agricultural sector today the produc-
tion is falling, and due to which food
prices are rising spirally and on
account of which there is acute short-
age In the market.

This has resulted in increasing the
cost of living. The cost of living has
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been rising spirally mostly on aceount
of the price of foodstuffs. In 19586,
the general index of wholesale prices
increased by 13 per cent from 373.4 to
4219. On February 16 of this year,
the index stood at 4244 which far
surpassed the peak which was reached
during the Xorean war crisis. We
would like to know why after the
First Five Year Plan the cost of li-
ving has been rising so spirally. Are
we going to be told that economic
forces are as chaotic as the Govern-
ment imagines them to be so that
they cannot be controlled,

Now, these spiralling cost of living
and wholesale price indices have
been hitting the people hard. Their
pockets are pinched in a thousand and
one ways. Over and aboye that,
these excise duties—indirect taxation
measures—will  further raise the
wholesale prices. Take one instance.
Now, it has been admitted by Govern-
ment that the increase in the price of
tea has contributed substantially to a
rise in the wholesale prices, This
has been admitted in the White Paper.
Over and above that, the proposed
imposts on tea and sugar are going to
further incresse the wholesale price
and cost of living indices.

Now, the question has also to be
asked: Is the Plan meant for the
people or the people are meant for the
Plan? If it is said that the postulates
of the Plan are something inviolable,
that the Plan is a deity of the ancient
times which requires sacrifices of
blood, then of course, I have got no
quarrel  with you and you can get
your taxation measures passed, But
if you maintain that our Plan is a
democratic Plan and we have to make
a compromise between the demands
of the State, between the demands of
a totalitarian Plan and the demands
of individual comforts, then I only
urge that this kind of excise duties on
tea, sugar, coffee etc. should go.

Then I come to another most
important aspect. 1 do not wish to
be like the critic who wants to have
the cake and eat it too. If it is con-
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ceded that this Plan is inviolable, that
it cannot be re-phased, that all its
aspects should be implemented, then
we have got no other way but to con-
cede to the demands of the hon.
Finance Minister. But even then,
may I know why the Govérnment of
India are so reluctant to scrap the
unsuccessful policy of Prohibition?
According to the Taxation Inquiry
Commission, the total exicse revenue
in India in 1954-55 was of the order
of Rs. 44 crores or 8.7 per cent of the

total provincial revenues. Here is &

rich sources of income which, the State

Governments could derive from excise'

duties. The name of Mahatma

Gandhi and his viewsthave been quot-

ed to vitiate the simple proposition.
Even then Gandhiji was against pro-
hibition not from any moral point of
view but from the political point of
view. He was not only against the
excise revenue which the then British
Government were deriving from the
sale of liquor and the cess on salt; but
also he asked the people to boycott
law courts. Gandhiji’s programme
was aimed at paralysing the main
sources of revenue of the imperialist
Government.

19 hrs.

Shri Narasimhan (Krishnagiri): 1
want to make a submission, if the hon.
Member would only yield. He is not
quoting Mahatma Gandhiji’'s views
properly by saying that he was oppos-
ed to drinking only as a political
question, He opposed it not only on
political considerations but on other
ethical and social considerations also.

Shri Mahanty: That is how I have
been able to understand him. I may
be wrong. I have not quoted
Mahtma Gandhi.. (Interruptions.)

Mr. Chairman: Order, order. Let
him say what he wants; he says that
he understand him in that way.

Pandit K. C. Sharma: It is now
Tr. M

‘Mr. Chatrman: Order, order. This
is not the way to inform the Chair

29 MAY 1987

General Diseussion. 2832

about the time. The Chair knows

the time,

Shri Mahanty: I was trying to sub-
mit that Gandhiji was against drink-
ing as a political manouvre agawmnst
the British. Excise was one of the
main sources of sdbstantial revenue
and he felt that that source should be
paralysed. It was apart of thegnon-
co-operation programme. Had he
been alive today, and had he to choose
between this cruel method of taxation
and prohibition, certainly he would
have opined for Scraping Prohibition.
After all the greatness of men does
not  function in groove-thinking.
Today, only two types of persons are
in favour of the Prohibition—gutter
moralists on the one side and the
bootlaggers on the other. It has been
a failure and even the Prohibition
Enquiry Committee Report refers to
it. So, why should we throw away
Rs. 44 crores that is now going into
the hands of the bootlaggers and smug-
glers and come to this House and tax
the people on sugar, tea, coffee and
all that?

I now come to the question of eco-
nomy in administration. I have not
the whole report of the Taxation
Enquiry Commission. I am quoting
from the summary prepared by the
Ministry of Finance, at page 5. The
compilers have quoted the observa-
tions of the Commission:

‘ “‘We are ourselves impressed’,
the Commission say, ‘with the
need for thorough and careful
enquiry both in the Central Gov-
ernment and the States into the
whole question of public expendi-
ture and suggest that such enqui-
ries should be undertaken and
eutrusted to sufficiently high-
powered bodies.”

It now behoves us to ask what has
been done by the Government in this
matter. I will not waste the time of
the House. 1 will only quote what
the Finance Minister has said in his
speech. From that the House will
imagine how callous and irresponsible
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the Government has been to sug-
gestions from bodies which they
appoint from time to time. On page 9,
he says:

“I am not in a position straight-
away to say the organisation that
we would establish for the pur-
pose of a continuous check. I
might mention various appurten-
ances that we have 1n the Secre-
tariat, the Orgamsation and
Methods Division, the Economy
Unit etc. but I do find that it
is not adequate.”

We can very well imagine from
this that the Government is not keen
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to attain the objective which was
enunciated by the Commission an.
which on many occasions in the past
was assured by the leaders of the
Treasury Benches, that there should
be strict economy in administration.
I do not think that the party in
power has any moral sanction, to come
to this House for these most violent
imposts, on the people, which has been
proposed in the General Budget.

The Lok Sabha then adjourned ¢l
Eleven of the Clock on Thursday the
30th May, 1957.





